549 PHALGUNA 2, 1884 (SAKA)

211 hrs. !

MOTION ON ADDRESS BY THE
PRESIDENT—Contd.

Mr. Speaker: The House will now
ke up further considerstion of the
following motion moved by Shri R. S.
Pandey and seconded by Dr. K. L. Rao
a the 20th February, 1963, namely:—

“That an Address be presented
to the President in the following
terms: b

“That the Members of Lok
Sabha assembled in this session are
deeply gratetul to the President
for the Address which he has been
pleased to deliver to both Houses
of Parliament assembled together
on the 18th February, 1963.”

Also further consideration of ‘the

mendments.

Shri Surendranath Dwivedy (Kend-
rapara): This is the first Address of
tae new President to Parliament, and
that at a time when we have declared
a state of emergency in this country.
The least that was expected from the
Government, when they made the
President, as head of the State, to
mike a statement of policy for the
coming year, was to take into ac-
count the desires of Parliameni and
the country at the moment and the
country’s immediate requirements.

There are two tests for a considera-
tion of this policy statement: firstly,
Yow far the Government has been
able to carry out the Resolution of
Parliament passed on November 4 to
which the President has referred as
giving a lead to the nation, and se-
condly, how far they have succeeded
in laying out plans and programmes,
in view of the emergency and in view
of ‘2 fact that extraordinary emer-
geacy powers have been vested in
them, for the defence and devclop-
ment of this country. My criticism of
this policy statement would be based
a these two considerations.
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It seems as if a deliberate attemps
has been made to make it appear that
conditions are normal, everything fs
going on O.K,, and that the emergz=ncy
is just on paper. I am sorry if I carry
this impression from the Address, but
one cannot while going through th's
document carry any other impres-ion
Neither doss it create an impact on the
country that in the coming year wye
are going to take some firm and de-
finite steps to carry out our policics
and measures.

The President has stated in his
Address that the question of Chima,
Chinese aggression, is the main ques-
tion today. That is the over-riding
issue and everything else has to Be
considered in that context. There-
fore, before turning to other points, I
wil] take up this question.

Th’s matter has been debated in this
House very often. Even towards the
end of last month we had a full dress
debate. Some development  have
taken place after that regarding the
Colombo proposals. So, we expected
that a categorical statement of the
steps that Government propose to take

in this matter would be embodied tn
this statement,

I want to put two pertinent ques-
tions: Firstly, are we at war with
China or not? Secondly, are we pro-
paring ourselves to get back the lost
territories which were occupied by the
enemy. We have not gone into the
territories vacated by the enemy.
When I mention this 7 4> =ot say

that you go angq occupy the areas to-
morrow.

We may decide the time when we
are strong enough. W¢ are bid'ng
time to prepare ourselies RVnt g
that our intention that we are going
to reoccupy those areas?

Shri Tyagi (Dehra Dun)* Of course.
Suri Surendranath Dwivedy- Once

that is determined, all our policies
would follow of this characterisation
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of the present state of affairs. While
saying this I do not mean that we
abandon peaceful settlement. Peace-
fu] methods are there but when they
arc abandoned not by us but by
China, then in order to restore peace-
fu! conditions is it not necessary that
we meet the challenge by strength so
that the enemy who by virtue of his
force wanis (o disturb the entire state
of affairs would come to his senses.

Regarding the Colombo proposals,
I was thinking that Government would
say here categorically that we had
stated our position and now it was the
concern of the Colombo powers.
What are these Colombo Powers?
They are well meaning friends and
they made very good attempts. But
the fact has to be admitted that even
of these six nations that constituted
the Colombo powers, four are defi-
miteiy on the side of China. It is re-
greitable that even the Prime Minis-
ser of Ceylon who took a lead on this
matter has to say that China and
India have both agreed in principle
and they should now come to the
table for discussion as if no other fact
or dispute remains as far as they are
concerned. Whatever may be the
motivating factor that made them take
this step, a bold step I would say,
the fact remains that they are mnot
even free to judge matters on their
merits. Therefore, there is no point
in delaying or saying that if they do
not accept it, that falls. That is all
right. What are we going to do? Are
we again waiting to see whether a
second Colombo Conference takes
place after the return of the Prime
Minister of Cambodia? Are we 10
wait till then to decide our own
policy? We have neglected our
neighbouring countries in the interest
of our name as great peace makers.
Recently we are attempting to make
friendship with Pakistan and Nepal.
I am glad that no less a person than
our Home Minister proposes to visit
Nepal in order to bring about good
relationship between these two coun-
tries. ‘That is all right so far as it
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goes. But these neighbouring coun-
tries are, it is to be admitted, not with
us. What about the communist coun-
tries and Soviet Russia and their neu-
tral attitude? It seemg that Soviet
Russia and alsp our communist
friends in India are showing greater
concern, not for the restoration of the
lost territory or for maintaining our
territorial integrity but for something
else. Not a word was uttered by
Shri Gopalan when he spoke yester-
day about our own territory. They
show great concern that this. whole
country under the leadership of the
Prime Minister is going to be conver-
ted into a western base in view of
the Chinese invasion and is a'most
going into the lap of the western
powers! A bogey has been raised
and they are more concerned about
this. I am glad the Prime Minister
has come out with a statement about
the air umbrella clarifying the issue.
My hon, friend Shri Gopalan was
very much worried yesterda,- about
this umbrella or whatever it is. After
al] this umbrella will come to India
even to protect our communist friend,
Shri Gopalan. The Prime Minister
says that there were press reports
which stated that they were going to
create bases,

I want to know which are the pres-
ses which published such _tendentious
repsrts and whether any action was
taken against them or not, Why
should we be apologetic?

I was again surprised when 15
members of the Congress Party—I15
MPs-t~ok up this problem. I have
never heard these names ever taking
up the®problem with the Prime Minis-
ter, that in this country there is a
feeling that enough efforts are not
being made for the defence of the
country. But these pcople—of course
they  Tad cviry tight {o meet the
Prime Minister and write to him as
the leader of the Congress Party to
represent their views, whatever they
are—went in a deputation, and saw to
it that what they said was published
in the press, and the whole thing ap-
peared as if in the Congress Party also
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they have little faith in the Prime
Minister. (Interruption). 1 want to
say it, and ask, do these bogey-ma-
kers have faith in the Prime Minis-
ter. I want to put it to the commu-
nist friends, and the Congress friends
also. Do they believe in their hearts
that the Prime Minister will sell the
country?

Shrimati Vimla Devi (Eluru): Yes;
yes.

Shri Surendranath Dwivedy: And
s0, they lhace come out now.

Mr. Speaker: She probably did not
follow. (Interruption.),

Shri Surendranath Dwivedy: If it is
not so, would we have adopted a
policy of non-alignment?

Shrimati Vimla Devi: Please save
the country.

Shri Surendranath Dwivedy: So
far as China is concerned, it is not
a non-aligned country and we want
to make our defence stronger. We are
suffering under non inhibition. We
want to take the help from any other
friendly country which wants to give
us guarantee for protecting our terri-
torial integrity and for protectine us
from communist invasion. That is our
attitude and that is a good attitude.
The entire nation appreciated this at-
titude and approved of this attitude,
If that is so, we want the I'r —1e
Minister to follow this policy to the
max‘mum extent possible without be-
ing in any way worried about thesc
few persons, communists and crypto-
communisis in the Congress Party
who want to raise a bogey here. Net
only this. They want to make it a
political weapon, making it appear as
if the country’s defence is not the
problem; they are probobly more con-
cerned to defend the Prime Minister
himself!

An Hon, Member: And the com-
munist party.

Shri Surendranath Dwivedy. In the
utterances of congressmen, whether we
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see them in the papers or whether
one goes to the mofussil to listen P
them, there is very little mention ¢f
what the duties of the people are. TI
only mention is the Prime Ministér
must be defended. There is no cha»
lenge to the Prime Minister in tfe
country today. No party has demand-
ed that the Prime Minister mug
vacate his office. In sipte of the fa;
that even under the Defence of Indha
Rules a fair deal has not been givea
to the opposition, yet, all of us swear
here that we stand behind this Gay-
ernment to see that aggression I
vacated. Where is the threat to the
Prime Minister? That bogey is being
raised in order to cloud the entid®
issue, in order to make it appear as it
there is a clash between the progres-
sives and the reactionaries. Who are
the progressives? Are they the pip-
gressives who want to the aligned
with communist powers? Or, are
they progressives who want to align
us with the American bloc? Who are
the progressives and who are the Lo~
actionaries? (Interruption). I know
our friends are very much worried
about it, but thiy kaow ihat they are
completely exposed.

3r. Speaker: Therce oughi not 3o
be any progressives and reactionaries
in interruptions!

Shri Surendranath Dwivedy: 1 was
thinking that probably Shri Gopalin
will also come forward with the same
theory that, “Why are you bringing
the Soviet experts for the MIG
factory?” 1 have read in the papers
that some expert is arriving to advise
us about the manufacture of MIG ate-
craft that we Thave received. This
is no concern to him. They will also
be in a position to know when they
advise us, for the establishment of
the factory for the manufacture of
MIGs everything in detail about the
factory. Is that not a concession to
him? No. That should go' on me»-
rily. These issues are raised because
of the lull that has been created in
this country; because of the ambiguity



855 Motion on

. {Shri Surendranath Dwivedy]

of the utterances from the Govern-
ment it has been made to appear as if
we are again returning to the old
Quarrel, leaving apart the main issue
before us. I want to ask the Prime
Minister, and I would expect from him
& precise answer to this question,
whether the dipute with China can
be settled through negotiations. Does
be bel eve so? Negotiation means a
certain attitude of mind. Negotia-
¢ on is possible when the conflicting
interests of both the countries are
capable of reconciliation. Then only
megotiation takes place. We want to
maintain our territorial integrity and
China wants to grab our territory by
maked force. Is there any possibility
of any reconcil'ation between these
two attitudes? We must create con-
dition; to impe] China that they must
reduce this conflict to a mere border
problem after the entire area is res-
€ored to us. Therefore, it involves a
great question. Not that we  are
8gainst negotiations. But the ques-
tion is whether with the present
enemy there is any possibility, even
4ny remote chance, of any result
coming out of these negotiations.

I would read out here what Mr.
Chou-En-lai spoke here when he add-
ressed us, the Members of Indian
Parliament, on the 29th December,
1956.

Shri Hari Vishnu Kamath (Hosh-
angabad): Those were bhai-bhai days.

Shri Surendranath Dwivedy: Those
were bhai-bhai days, of course. He
said:

‘The Chinese Government and
people will never forget India's
constant and firm support to
Chinese struggle for un‘fication of
China and for restoring China’s
legal rights in the United Nations.”

What did he promise in retrun? He
said,
“In return, China would always
support India in her defence of
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sovereignty and territorial inte-
grty and promotion of world
peace.”

So, when we are going fo negotiate
with him, do you believe that he
stands by this declaration? Here was
an ally—an enemy today—who does
not beiieve in these things. Their
words can never be trusted; these are
not my words, but the Prime Minis-
ter’'s words. The least that can be
said of Mr. Chou En-la is, he can
chew and lie. Probably that is the
real meaning of Chou En-lai.

Mr. Spcaker: Even about our ene-
mies, we ought to be discreet in
making references.

Shri Surendranath Dwivedy: I do
not mean any disrespect to anybody.

Mr. Speaker: It is not fair.

Shri Hari Vishnu Kamat: They
have called our Prime Min'ster the
running dog of imperialism. Is it
politer  discreet? (Interruptions).

Mr. Speaker: He can show better
standards. There ought not to be any
quarrel on that account. (Interrup-
tion) .,

Shri Surendranath Dwivedy: My
ma'n intention was that they can
never be trusted.

Take these emergency conditions.
I would charge this Government with
introducing ambiguity and vagueness
on this India-China policy matter and
breaking the unity achieved in this
Parliament, Not only that; I also
charge the Government with weak-
ening the determination of the people
who spontaneously rose as one man to
give them everything for the sake
of the defence of the country. A
deliberate feeling has beeen creat-
ed— you may admit it or not—there
is a shift in the public mind now that
there is not going to be any fight. As
the Prime Min'ster himself has so
many times said, it is not that only
the army would fight The people in
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this country must be made to feel
that they are in the midsi of an emer-
gency and they must prepare them-
gelves all the time to meet the emer-
gency and to meet the regquirements
of tue country. Now, that psycho-
logical atmosphere has to be main-
tained. And, the Governmeat have in
this emergency faled completely to
mobolise the people’s energy. Massive
invasion, as the Prime Minister so
many times said, is a blessing in dis-
guise. It was a golden opportunily
for us to build up this country and to
overhaul the machinery. We want
to maintain the democratic apparatus;
not only maintain but prove that in
times of emergency tne democratic
apparatus is superior to any othker
apparatus. Therefore, we should have
taken steps to overhaul the entire
machinery. But the emergency nas
showed that not only there 15 a faiiure
in the leadership but it has exhibited,
it has exposad the hol.owness, ineficc-
tiveness and inefficiency of the entire
administrative machinery of the coun-
try today.

Sir, after these four months of
emergency what do we find? We
find that the Ministers in spite of the
extraordinary powers given to them
are showing an extraordinary capa-
city of blaming each other, When
they have to show how their ministry
has been able in this emcrgency to
achieve something, they only blame
the others. There is the statement of
the Minister of Economic and Defence
Co-ordination who complains that
inter-State and inter-departmental
quarrels are so much that nobody
looks to the problem, and he does
not know whom to contact and where
to co-ordinate. Then there is the
Minister for Agriculture who says
that they are not at fauit and it is the
Ministry of Community Development
which is at fault,

The Depuiy Minister in the Ministry
of Food and Agriculture (Shri A, M.
YThomas): No, no; we have never said
like that.
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£ ri Surendranath Dwivedy: You
might not have said, your colleague
might have said. Then, the Minister
for Community Deveiopment says that
it is not their fault, everything is all
rig-:l @i the Cuitre and it is e States
wlo are at fault,

The Depuiy Minister in the Minis-
try of C nity Development, and
Co-operaticn  (Shri B. S.  Murthy):
No, 10; we did not say that.

SLri Surendranzth Dwivedy: When
they are unable to discharge their
own responsibility; when individually
and coilectively they are notin a
position to say what they have been
able to achieve, in crder to cover up
their own failure they more or less
go on saying defend the Prime Minis~
ter, they do not defeni themselves.
Sir, my suggestion for the reduction
in the size of the Cabinet and the
number of ministries was turned down
because it was said that it will have
an impact on the efficiency. We are
seeing that efficiency in these four
months. Not only the Ministers but
the ministries are also complete'y, I
would say, incapable of discharging
the duties today. Even today, the
Ministers. for the lack of work, are
busy in the old fashion attending
ceremonies, exhibiticns, opening cere-
monieg etc., etc. I am even told—it is
in the papers—that during the emer-
gency when the Ministers were asked
by their colleague to reduce their ex-
penditure on electricity, which is to
the tune of Rs. 1000 or Rs. 2000 a
month in their residences they are
not willing to do it. That is how
they really behave in this emergency;
and the country is to take these lea-
ders for leadersship. It is the Minis-
ters who go out and make statements
on the radio, in the newspapers and
through other methods, and tht people
follow what they say. Sir, I have got
a paper here. I do not like this
paper, but I would give credit for the
way in which a foreign journalist from
UK. has described the attitude of the
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Government towards the emergency.
He has said:

R it symptomizes the dual
approach of the Indian Govern-
ment to the problems of the
emergency: blood, sweat, and
tears from the platform, business
as usual at the desk.”

That is how we are getting on in
this emergency. The economy mea-
sures not at all impressive. We want
to konw how much really you have
effected by way of economy. You
must convincingly prove that really
some economy has been effected. It
is not that this country would not be
prepared to bear any extra burden
for the sake of defence, but even a
single naya paisa extra asked for must
be explained. It must be explained
whether it is a rightful expenditure
and whether you have any real plans
to carry out the demands of the
nation. That is how it should be
done,

Sir, waste goes on as usual. There
is corruption. 1 was thinking that
the Home Minister with the very wide
powers that he has under the Defence
of India Rults would do something
to root out corruption. Whether you
appoint a committee or not, it is ad-
mitted by all that there is corruption.
The Home Minister was not prepared
to answer when my colleague Shri
Kamath put a question whether he
was going to appoint anybody with the
authority to go into the question of
corruption committed by the Minis-
ters,  They have not yet decided
even that. I am rather surprised there
is no mention about this in the Presi-
cunt’s Address. When we want that
money should come, at the same time
we want that corruption should be
checked.

.

Then I want to draw your attention
to a news item in a Calcutta paper
which has ben very widely published.
Here is a daily “Lok Sevak” which
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has given it in the front page. There
are several other papers also which
have published it. I say that re-
cently a search was made in Calcutta
of the premises of a business concern
when, it seems, a  book was found in
which there were entiries containing
the names of not only some Central
Min'sters but the name of one Chief
Minister and another Minister of a
State.

An ifon. Member: Which State?

Szri Surendranath Dwivedy: It
may be my own State; I do not like
to say that. It seems that every year
lots of money were drawn by these
persons paid through this organisa-
tion a foreign agency. I am told, this
matter is w.th the Home Ministry for
the last one year ;nd this has been
suppressed on account of the fact that
high personalities are involved. If
this be the state of affairs, how can
we rouse the enthusiasm of the peo-
ple? Take even the Kalinga Air-
lines. A question was raised in the
Congresg Party meeting and the Prime
Minister it appears from newspaper
reports, said “Well, you produce some
instances; we will make cnquiries”.
This is the attitude cf the Govern-
ment, What was the Central Intelli-
ger o doing all  the time? It was
opvr v alleged that blankets meant
o the army were sold in the black-
market,

>ir. Speaker: Ie should conclude

now.
Skri  Surendranaith Dwivedy: 1
would like to have 3 little more time.

Mr, Speaker: He can continue as
lang as he likes, But if he takes more
time, he will deprive the second
speaker of his party ihc¢ cpportunity.
His party has got 43 minutes in all.
He has now taken 23 minutes.

Shri Tyagi: Only destructive criti-
cism; nothing constructive,

Shri Surcndranat’: Dwivedy: Then,
take the collection to the National
Defence Fund. I would again appeal
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to the Government that when we form
these committees we have to see that
they »do not become a Government
show. What is happening now? It re-
minds us of the last war during the
British days. Only Ministers and
Congressmen are assdciated with it
You will be surprised to know that the
Orissa Defence Council has passed a
resolution that every villager in the
country should pay at the rate of Rs.
1 per head. In this way, coercion is
applied by Government officials, If
these things continue, how can the
people feel enthused enough to donate
as they were doing before? These are
matters where coercion should not be
applied at all

Then, it was said here “Oh; you have
hauled up all the Communists.” My
own charge is that you have been
lenient tiwards them. You are detain-
ing them and then acquitting them I
do not know on what basis or on what
criterion. The big guns are allowed
to go scot free. And how are they
helping the war effort? If you will
give me a few more minutes, I will
just quote the statement of no less a
person than the Chairman of the Com-
munist Party, Shri Dange. Addressing
a very big public meeting in Bombay
on the 17th he says:

“If the affluent did not show
enough enthusiasm to pay their
portion, he would ask every
worker not to contribute a single
naya paisa by way of cash or gold
to the National Defence Fund.”

Is that the attitude which one should
adopt? Then he says:

“I am prepared to face the con-
sequences.”

There mayv be many cases where
Government may not have acted pro-
perly, But is that the reason for any
one saying: therefore, we will resist
the war effort? These are matters
which do not seem to have attracted
the attention of the Government of
India to invoke the powers under the
Defence of India Rules. But the
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moment one criticises the Prime Min-
ister, or his policy which has nothing
to do with the war effort, immedi-
ately they are ready and the macii-
nery works to arrest such persons.

Is that the way the Defence of India
Rules should be operated in this coun-
try? Is that the way for which we, all
of us, without any hesitation, vested
you with these powers?

I will leave the economic situation
to my hon, friend, Shri Hem Barua,
who will speak tomorrow, but T will
only say this much.

Mr. Speaker: If he leaves him time
for tomorrow?

Shri Surendranath Dwivedy: There
has been no increase in agricultural
production, it has been stated. The
President has been given a wrong
picture and wrong facts. I have the
Gouvernment’s figures and statistics
supplied to me as a member of the
Panel on Agriculture of the Planning
Commission where it has been stated
categorically by the Chairman of the
Panel on Agriculture, who is a mem-
ber of the Planning Commission, that
so far as the agricultural situaticn is
concerned, the situation is very bad.
I do not quote the figures but I only
quote one sentence and it is this—

“The conclusion is, therefore,
inescapable that the rate of pro-
gress in agricultural production is
much below the mark and it has
to be more than doubled for the
rest of the Plan period in the inte-
rest of aciiieving the Plan target
tecausze the agricultural produc-
tion which was contemplated to
be at the rate of 6 per cent per
annum, the rate of increase bet-
ween 1949-50 and 1960-61 has been
of the order of 3.84 per cent per
annum.”

Let them satisfy themsglves by
putting it in the mouth of the Presi-
dent that so far as the agricultural
situation is concerned, we are all right,
that we are making good progress,
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that the country is safe and that every-
thing is going on marrily at the Mi-
nister’s behest.

Shri H, N. Mukerjzs (Calcutta Cen-
\Lral): Mr. Speaker, Sir, I confess I feel
‘a certain discomfort in following my
hon. friend who has just sat down not
berause I am particularly perturbed
by the argumentation or the lack of
argumentation which he has display-
ed but because did I expect that on this
occasion he would show in his speech
certain qualities which I notice per-
sonally in him and which, I expected,
would b2 on display as far as this par-
ticular debate was concerned. I would,
therefore, try to steer clear, as far as
I can, of certain ardent irrelevancies
which he chose to indulge. in, I shall
only refer to certain points which he
sought to make and which t» my ming
are absolutely unrelated to the facts.

Shri Nath Pai (Rajapur): I think,
it is the Treasur Benches which will
reply. Why should you undertake this
responsibility?

Shri H. N, Mukerjee: I thought it
was in the nature of Parliament that
debate is conducted in a manner that
speeches, when they are made, refer
to points put forward by hon. Mem-
bers of different parties and I fear
that I shall not take instruction in re-
gard to parliamentary forms except
from you as far as this House is con-
cerned.

The President whom we have the
honour to have presiding over the des-
tinies of our country is a master of
words, but in spite of the final exhor-
tation the Address which he has given
to us appears—I might be wrong—to
me to be a listless document, I say
this because, though my evaluation of
things is entirely different from that
made by my hon, friend, Shri Dwi-
vedy, we all know that in re-ent
months our people have gone through
a remarkable experience. Whatever
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the rights and wrongs of politica? for-
muiaiions, a situation has been creat-
ed where patriotism was wrung the
heartstrings of our people and the re-
sult was that an image of India had
emerged during this crisis which, I
thought was something we should all
try to profit from. If we really and
people and of all the world, as the
truly wish to profit from this experi-
ence ang to work for the g~od of our
President himself has said somewhere
in his Address, it is necessary for the
country’s leadership, which, I presume,
is represented in this House to a cer-
tain extent, anq particularly for the
country’s Government to adopt mea-
sures which would be in tune with the
peoples dezpest a-pirations. I fear that
there are very few indicaions in the
Address that such measures will be
taken.

The President was certainly correct
in saying that the overriding issue
before the country today is the ques-
tion of Chinese aggression. In regard
to that I should say that as far as this
country is concerned Parliament has
pronounced itself. the hon. Prime Mi-
nister’s policy which Parliament has
endorsed and the country has acclaim-
ed is plain and today there is no
scope, no necessity either, of trying to
pick h-les in the policv of the hon.
Prime Minister. The Colombo pro-

Shri Ranga (Chittoor): No; no, Sir;
by majority.

Shri H. N. Mukerjee: I know, there
have been same obje~tors to that, God,
or the Devil, bless them! But by an
overwhelming majority the represen-
tatives of this country have given
their support to the Colombo propo-
sals and today the prime emphasis is
on the demand which is being put on
China from every corner of the world
that China should stop her unpredic-
table conduct and should accept the
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Colombo proposals. That is the crux
of the matter. The conscience of the
world, including the Communist part
of the world, calls upon China to ac-
cept the Colombo proposals which
have been put forward by non-align-
ed nations s> that talks might ensue
between our two countries,

My hon. friend, Shri Dwivedy, has
chosen this occasion to malign the
Colombo Powers.

*Shri Surendranath Dwivedy: No,
n..

Shri H. N. Mukerjee: I know, it is
easy. ... (Interruption).

If to question thz bona fides of the
non-aligned Powers who have chosen
to try to d» what they consider to be
their duty by India does not amount
to maligning, I do not know what
terminology is supposed to signify,

Shri Nath Pai: Now you are malig-
ning Shri Dwivedy. This is called
maligning.

Shri H, N, Mukerjee: If Shri Dwi-
vedy is strong enough to stomach par-
liamentary repartee, I am sure, his
friends need not be too perturbed,

As far as the Colombo proposals are
concerned, we have done our part.
China so far has not done it. As far
as my Party is concerned, we have
called upon China to do it at once,
without any delay whatever. China’s
misadventure has already cost us a
very great deal. It has cost us the
rather unpleasant experience of having
to listen t> some irrelevant speeches
and observations in this House as well
as outside. Reaction has got a fillip
in this country which it would not
have got in a hundred years. Thanks
to China all this has happened. More
delay on the part of China would be
even more disastrous. That is why
we want this thing to be settled.

It is a pity, however that some-
times we discover not only Shri Dwi-
vedv, who after all is an Opposition
leader, who tries to pick holes in the

Motion on  PHALGUNA 2, 1884 (SAKA) Address by the 566

President

Government’s policy, but Cabinet Mi~
nisters going aboui saying that this
India-China matter is a purely mili-
tary problem and has to be solved by
military means. That is something
whivh, I feel, militates against the
pre-suppositions and the basic formu-
lations of the Government’s foreign
policy. But that sort of thing is,
however, being done and I wish Gov-
ernment to take note of that.

In regard to our relations with
Pakistan, reference has been made by
the President to that maiter. I sh:uld
say that while we are all for settle-
ment, while ncthing should be said or
done to hinder the taiks which are
proceeding between our two coun-

Shri Nath Pai: Where are the talks
proceeding?

Shri Hari Vishnu Kamath: They
are about to start.

An hon, Member: Between India
and Pakistan,

Shri H, N. Mukerjee: My hon. fri-
end, Shri Kamath had an appearance
of gcld, as you said earlier this morn-
ing—an cstimation which I  support
with al! my sinzerity—but to have Shri
Kamath in my audience with a run-
ning commentary all the time is a
particularly ungolden experience,

Shri Hari Vishnu Kamath: You are
misrepresenting.

Mr. Speaker: Order, order. He
should be allowed t> proceed now,

Shri H. N, Maukerjee: 1 feel that
there are certain rounds of ta.ks tak-
ing place between India and Pakistan
If reference to the talks is considered
to be grammati~ally or terminologi-
cally in exact, I cannot help Mr. Ka-
math’s sensibilities.

It is our idea that we certainly
should settle whatever outstanding
problems we have got with Pakistan.
But, at the same time, it is necessary
that Parliament is taken ,into confi-
dence by the Government a little more
in regard to this matter. Nothing



567 Motion on

[Shri H. N. Mukerjee]

should be done which would jeopar-
dise the status of Jammu ang Kash-
mir, because, that has been suggested
by certain circles to whom we go to
pay our tribute for their generosity
and that sort of thing a little to much
these days, Perhaps therc are certain
powers which want to utilise the stra-
tegic position of Kashmir to buil mili-
tary bases which would be aimed at
the indepzndence of neighbouring
countries including our owpn country of
India. I was rather intrigued to find
that the Swatantra party, ied so ior-
midably by my friend Shri Ranga
he:c: passed a resolution the other
day where the Swatantra party gave
a frec hand to the Prime Minister to
settle this question. I have seen the
spokesmen of the Swatantra  party
in this Housa calling upon the Prime
Minister almost to quit his position
becausz a different kind of leadership
was necessary in the context of today.
I have recad Swatantra spokesmen like
the sage Rajag-palachariar asking for
the same sort of thing. They can do
all that in regard to whatever is hap-
pering on the other border, But, in
regard to Pakistan, their suggestion is
that everything be left to be done be-
hind the scenes by the Government.
On behalf of our party, we have said
that we are all f-r settlement of out-
standing problems with Pakistan. We
support entirely the basic policies pur-
sued by the Prime Minister. We have
no sucuicions in regard to that at ai..
But Parliament should know a little
more about what is happening
in regard to Indo-Pakistan negotia-
tions and we should have a more clear
guarantee that nothing would be done
which would jeopardise the interests
of India and which would go against
the status of Jammu and Kashmir
State.

In a similar spirit, in spite of our
support, because of our support for
the basi~policies of the Prime Minis-
ter in foreign relations, I would like
more light on the Western defence
proposals. I did not interrupt the

FEBRUARY 21, 1963

Address by the 568
President

Prime Minister this morning when he
read that statement. Besides, techni-
cally, possibly, I could have been pre-
venied by you also from asking a
question. But, I am not very happy. I
want to be very clear that the opera-
tional control of even certain particu-
lar types of military equipment should
not be in foreign hands as far as our
country is concerned. I do not like
this air umbrella at all and I do not
think the Prime Minister likes it
either. The jdea of foreign personnel
even by the backdoor coming to this
country and f:reign machines based
on Indian air fields and installations
is something which goes against the
grain of Ind:a’s forcign policy. I know
that these people have come at the
invitation of India. I do n.t want to
reflect upon them or the invitation
whith was s2nt out to them. Pcrhaps,
in times of danger, when we have to
call upon other people for supp'rt,
we have to do certain things which,
when the danger is not so insistent,
we may have to worry about in a
different way. But, in regard to the
western defence proposals, we wish
the G-ivernment take the Parliament
more intp confidence and we wish
Government to reiterate as the Prime
Minister did in a way which was, Y
am afraid, a little halting at least so
far zz @y judgment it correrned 1
wish the Government to reiterate that
these western defence proposals do
not militate against the independent
forign p-licy which has been so often
reiterated by the Government of this
country and particularly by the Prime
Minister himself,

Shri Bade. (Khargone): What hag he
to sdy ubout the MIG umbrella?

Shri H. N. Mukerjee: I ask Parlia-
ment to beware of some of these peo~
ple whose generosity we applaud, the
United States for instance. The United
States, today, is putting pressure on
our neighbour country Ceylon. We
know how the aid has been stopped
only be~ause Cevlon was paying a cer-
tain compensation to foreign oil come
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panies which was not to the liking of
the oil barons and that is why Ame-
rica is putting pressure on Ceylon.
Therefore, with this kind of experi-
ence, we have to be very careful

This reminds me that the Afro-Asian
eountries, today, appear, sometimes,
to be not responding as warmly as we
wish to our requirements, It may be
because the Afro-Asian countries have
a more vivid and a more recent expe-
rience of contact with the imperialist
powers and there may have been a
growing suspicion in their mind that
India is bec ming a little soft in rela-
tion to these powers, that India is
hobnobbing with them a little too
much. This suspiion may not be en-
tirely corroctly based on facts, But,
this suspicion is there and this sus-
picion added on perhaps t» the inabi-
lity of the Indian Government to put
its case before other coun‘ries has
made us look not quite as good as we
should Jike t» in the Afro-Asian coun-
tries. This is linked up with the
whole idea of western relationship
which, I hope the Government will
clarify and will give assurance which
would satisfy the country. This Chi-
nese mis-alventure....

Dr. M. S. Aney (Nagpur): Do you
think that thev have good ground for
that suspici*n against us?

Shri Nath Pai: Not at all.

Shri H. N. Mukerjee: All tnat I
want is that assistance can be had
from any ~ountry whichever its colou-
ration provided that assistance can fit
in with our own idea of independent
operation of that assistance. Apart
from that, I have no other suggestions
to make.

This Chinese mis-adveenture, as 1
said earlier, hag given an opportunity
to right reaction....

Shri CT. M. Trivedi (Mandsaur):
Adventure on their part or adventure
against us?

Shri H. N. Mukerjee: Right reaction
has the utterest licence to do all the
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dzmage and that is why interruptions
can take place in a manner it takes
place. (Interruptions).

Mr. Speaker: Order, order.

Shri H. N. Mukerjee: They are
doing damage not only to the fnreign
policy of this country. Right reaction-
aries are doing damage not only to the
foreizn policy of our country, but to
the Plans for the development of the
country in the direction of socialism,
plans without which a self-respecting
country cannot defend its honour and
srity.  Yesterday, my friend Shri
ga waz asking for a complete re-
versal, so to speak, of the direction
towards socialism which the Govern-
ment’'s economic policy is at least
ostensibly trying to take. He wanted
that berause he wished the whee's of
history in Ind.a to be pulled back aito-
gether.

Shri Ranga: I wanted a
plan.

wictory

Shri H. N. Mukerjee: He wanted a
victery plan. A victory plan is not
made in the air. It is not made of
thin gas. A victory plan hasg to be
built on the foundations of an inde-
pendent economic structure for which
our plans are the only wherewithal

Shri Ranga: A plan agiinst any
aggression and encroachment

Mr. Speaker: Order, order.

Shri H. N. Mukerjee: If, today, in
the year of grace 1963, in spite of the
opposition of big ‘money interests,
more than one-third of the worldq has
gone socialist, there is expectation in
the breast of Shri Ranga that the old
capitalist methodg would bring about
a kind of change which revolution and
victory implies, I say, God and the
devil help him. I cannot say any-
thing else.

Shri U. M. Trivedi: Thefe is no-
difference between God and the devil
to them.
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Shri H. N, Mukerjee: Right r2ac-

tion, as I said, is having the run of the
country. (Interruptions).

Mr. Socaker: Order, order. He may
be allowed to proceed un-interrupt-
ed. COccasional interruption may be
called for and may be sweet alsp and
pleasant also. It may be enjoyed.
But, continued interruption does not
do good.

Shri H. N. Mukerjee: 1 was saying,
right reaction is having the run of the
country. Shri Ranga has made so
many wonderful speeches. The Jan
Sangh held its jamboree in Bhopal in
December or January. The P.S.P.
with its allies of various colourations
held Anti-Compormise day meetings...

Shri Hari Vishnu Kamath: The
Communist party leader went out of
India and hel!d conferences and meset-
ings....

Mr. Speaker: Order, order.

Shri II. N. Mukerjee: Could not I
have some protection against this?

Shri Hari Vishnu Kamath: He ask-
ed for it and he got it

Mr. Speaker: Order, order.

Shri Hari Vishnu Kamath: Let him
have your umbrella.

Shri H. N. Mukerjee; May I sub-
mit, there is nothing wrong intrinsi-
cally or in a parliamentary sense in
the reference which I made to meet-
ingg held by political parties whose
objeztive is to oppose the idea of any
king of settlement with China. That
is the kind of thing which is happen-
ing. Mr. Kamath rises to say, God
knows what. I do wish.....

Shri Hari Vishnu Kamath: T hope
hi; hearing is all right.

Mr. Speaker: Order, order.

Shri H. N. Mukerjee: 1 do wish a
eurb on scme people’s tongue. Some-
times it is necessary so that at least
those who cannot hear need not hear
thoge things.
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Shri Hari Vishnu Kamath: Do not
hear then.

Shri B. N. Mukerjee: 1 do not
wish to hear the kind of thing which
the hon. Member says from t'me to
time.

13 hrs,

Siiri Hari Vishnu Kamath: He re-
ferred to the meetings of other par-
ties, and, therefore, I hag to interrupt.

Mr. Speaker: Order, order. I would
requqest the hon. Member to kindly
control himself. I have already al-
lowed some interruptions. Sometimes,
they can be allowed But continued
interruptions, if they go on persistent-
ly, are not proper.

Shri Hari Vishnu Kamath: He is
asking for it

Shri Nath Pai: Doeg he think that
his party is sacrosanct?

Does he think that he can go on
poking fun at others?

Mr. Speaker: Order, order. Every-
cne hos had hig turn.

Shri Nath Pai: He should play the
game fairly.

Mr. Sneaker: Everyone has had his
turn. The other parties also had the
occasion, and they have said what
they wanted against the Communists.
They will have further opportunities
also. .

Shri Vasudevan Nair: (Ambala-
puzha): They even wanted us to be
banned.

Shri H. N. Mukerjee: I do not mind.
Let thern have whatever intentions
they have, but it is my duty; I am
here as a Member of Parliament, elect-
ed by my people, still claiming the
right which their suffrage has given to
me. and I have my responsibility and
oblization to say certain things.
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I would refer now to the anti-natio-
nal role which is being played by the
big-moneyed interests, to which re-
ference was made by the Prime Minis-
ter only the other day when he ad-
dressed a forum of journalists, and
which I think is a matter of sufficient
importance to have been brought into
the President’'s Address.

I notice in the journal called the
Socialist Congressman, in two numbers
of it, articles being written in regard
particularly to the extremely mis-
chievous role about the present situa-
tion played by one paper in Delhi
which belongs to a very large chain;
and there are articles dealing with the
danger to the libertieg of thig country,
which is represented by the growth of
these press barons. If there wag time,
I would have quoted from these ar-
ticles, written by very reputable peo-
ple like Harsh Dev Malaviya, who
is the editor of the Socialist Congress-
man, and we have heard, and we have
seen how the country really feels about
this sort of thing. These papers are
doing a kind of propaganda which is
tasically against the interests of the
country, which helps nobody except
themselves, their profiteering friends
and so on and so forth.

I have here, for instance, a Bengali
daily, the Ananda Bazar Patrika which
claims to have one of the largest cir-
culations in the country, and on a
special issue which it brought out on
the 26th of January, it printed a car-
toon, so vulgar, depicting our Prime
Minister and Shrimati Bandaranike,
the Prime Minister of Ceylon, with a
caption so valgar that I cannot trans-
late in this House. I propose to send
it on to the Home Minister. I wish he
were here, but he is not here. I want
to send it on to him, only in order to
say thig that this kind of thing is
being perpetrated by the big-moneyed
press with impunity. I was told, I
was not here last session, but I was
told, the Prime Minister himself had
his attention directed to that sort of
thing, and he had criticised the vulga-
rity which was being shown by certain
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sections of the press. This issue is
dated the 26th  January, after the
Primp LInisto: had made the state-
ment in  Parliament. That sort of
thing goes on being done, and I
wonder if Government is sincere,
Then, again, what I find is that it ic
not only journalists who are being
brought up, not only people who have
to work in some newspaper or other im
order to earm their daily bread, but
it is also the writers and artists of
our country who are being bought up
by these big press combines which are
behaving in a manner which is utterly
vulgar, and which because of reactiom
they have got an opportunity to do,
and which is going to vitiate the en-
tire intellectual ang spiritual atmos-
phere of our country.

The Prime Minister hes himself
shown his awareness of the danger
which is represented by the growth of
these press baronetcies, and I do hope
that something is done about it.

That reminds me of another thing,
that only the other day we got as
Members of Parliament copies of the
report of the Viviapn Bose Commission
on the Dalmia-Jain ang allied con-
cerns. Now, it ig rather peculiar that
much of this report, the more essen-
tial parts of this report, were available
to Government as early as June last
year, but we did not get them. The
report was issued to the press, but
then again, the press barons put their
foot down, and it was not reported
properly except for one paper which
gave a more or less adequate sum-
mary of the recommendations of the
Bose Commission, the other papers,
almost all, as far as the big national
papers, the so-called national papers
are concerned, blacked out this whole
thing. Even Swarajya, the mouth-
piece of the Swatantra Party, and
Rajagopalachari who writes so very
prolifically has chosen not to say a
word about the Bose Commission’s
Report, this report which shows® how
millions on millions of rupees of our
people have been pocketed by the
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most disgraceful methods by big-
money representatives with whom
most of our Ministers like the Fin-
ance Minister and others do openly
hobnob, and have had themselves
photographed for publicity purposes
in the newspapers. This king of thing
has been going ang is being done all
cver the place.

I remember that as early as 1949,
the All Indian Bank Employees’ As-
sociation brought out a pamphlet
against the DaMmia-Jain abuses, but
what happened was that the Bharat
Bank employees were victimised, and
Government took no steps whatsoever.
This is the sort of thing which hap-
pens. Now, how can Congress and
the Govermment turn a new leaf? It is
wvecessary that they should do some-
thing to show some spirit, in view of
these things happening, but the Chief
Ministers themselves are attacking
non-alignment. We find a Chief Minis-
ter going out of his way to praise
& former General of the Army who is
going from place to place making the
most objectionable type of speeches.
We find the press bars being pam-
pered by leaders of the Government at
the Centre ag well as in the States.
And we find that in spite of the right
reactionaries  behaving in the way
that they are doing, the representa-
¢ives of Congress go about talking in
the most vulgar fashion. The West
Benga] Congress Members of the As-
embly—1 would not name names, but
Atulya Babu is here, and he knows,
&and he would perhaps know who I
have in mind-have gone about making
#peecheg asking for the blood of com-
‘munists and not only of the commu-
nists but they have asked for the heads
of the wives and children of known
communists. This sort of thing is be-
Ing said and done openly; vitiation of
the atmosphere hag taken place,
end a complete de-spiritualisation
of the atmosphere in our country has
taken place, and that is because Gov-
ernment ig inert, Government do not
wish to take any steps in this regard,
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lest the Communists get some advan-
tage out of this position.

13.08 hrs.

[MR. DEPUTY-SPEAKER in the Chair].

Shri Atulya Ghosh (Asansol): Since
my name has been mentioned, I would
like to interrupt. Everything which
has been done in West Bengal has
been due to the provocative speeches
made by the CPI, State Branch of
West Bengal.

Shri H. N. Mukerjee: I do not
know; I have no opportunity now of
defending what was done by the CPI
in West Bengal, but I have yet to
learn that a professed devotee of
Gandhiji says that ‘the other side has
done something and, therefore, I do
a worse wrong’. I do not know, but
Members ¢f the Assembly, calling for
the blood of Communists, calling the
audience to bring the severed heads
not only of members of the Commu-
nist Party but also of their wives and
children. Thig sort of thing is hap-
pening... ..

Shri Atulya Ghosh: The provoca-
tion came from the other quarters. All
of us follow Gandhiji, and the Com-
munists also profess to follow
Gandhiji, We are all human beings,
and some of us may have followed
the Communists in following
Gandhiji . '

Shri Tyagl: Their wives are not so
bad.

Shri H. N. Mukerjee: I am not
yielding, Sir.

This is linked up with the misues
of emergency powers, which has taken
place, and in regard to this matter,
reference was made by my hon. friend
Shri A. K. Gopalan yesterday. A
vindictive attitude is being shown to
‘members of our party. Personal
grudges and local ‘political rivalries
are being sought to be satisfied by
clapping communists into jail, and
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when they are seni to jail, classifica-
tion is not given; and they are put on
a par with common criminals; faci-
lities for interviewg are hardly given
except in very rare cases, family allo-
wances are not permitted, even pati-
ents who suffer from cancer and heart
trouble are not being released. This
is the way in which they are proceed-
ing. They have a suspicion of the
people. The powers that be, the Con-
gress and their bigwigs have a suspi-
cion of the people, and because of this
suspicion of the people, they will per-
haps; never be able to do the right
thing by the people. They do not have
the consciousness that the common
people are really the salt of the earth,
and thet is why they take the side,
not of the common people but of other
people in higher social brackets. That
has come out in so many things, in
the gold rules and in everything;
whatever they do, it is their siding
with the upper layer of people that
has become so prominent.

My hon. friend, Shri Surendranath
Dwivedy, chose to read out something
from a Bombay paper where Shri
Dange, Chairman of our Party, is sup-
posed to have asked peaple not to
subscribe to the National Defence
Fund.

Shri Surendranath Dwivedy: It was
from the Times of India (Delhi edi-
tion).

Shri H. N. Mukerjee: I am not
questioning what was quoted. But as
far as I know, that reporting—if that
is the report which he has quoted—
must be completely inaccurate and
cotnpletely unrelateq to facts. We
have done our best—we are doing it
all the time—for the Defence Fund
collections.

An Hon, Member: Why not issue
a contradiction?

Shri H. N. Mukerjee: I do not see
here a Member of our Group, Shri
Prabha{ Kar, who is Secretary of the
All-Indin Bank Employees’ Associa-
ticn. I asked him this morning ané
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ne told me that upto the 3lst Decem-
ber last year, the bank employees who
cven today have not yet got a need-
hased wage—my hon. friend, the De-
puly Ministcr of Planning and Employ-
‘ment knows it—have paid Rs. 7,22,000
through their Union which is led by &
member of the Communist Party who
is a Member of this House. In Delhj,
for instance, the Delhi working class
is largely under the influence of the
All-India Trade TUnion Congress,
which is described so often as a Com-
munist organisation, and these Delhi:
workers have paid at least uptdp
December last, Rs. 20 lakhs out of ®
total collection in Delhi of Rs. 1:23
crores.

Shri U. M. Trivedi: Not through
communist effort.

Shri H. N. Mukerjee: We are doing
our best. But you stop us. In West
Bengal, for instance, we wanted tb
hold as early ag November 14, 1962,—
we wanted permission from Governs
ment to hold a massive meeting of
the sort that we only can hold in Cal-
cutta (Interruptions). It may be that
Atulya Babu has done such damage
that tomorrow I cannot hold that kind
of ‘meeting. I agree. I know thas,
But on the 14th November, we could
have called a meeting which would
have been of a size no less than thag
the Prime Minister himself can mobi-
lise. But we were not given the per-
mission to do so.

Snri Atulya GhOosh rose—

Shri H. N. Mukerjee: What is this
kind of thing? Why does he get up?
Ile hag nothing to do with this.

Shri Atulya Ghosh: He has men-
tioned my name.

. Mr.  Deputy-Speaker: The hon.
Member is not yielding.

Shri Atulya Ghosh: I am enly say-
in7 this. He says he does not know
about the speeches made there. I am
quoting one of the gspeeches of the
Leader of the Opposition there, Shri
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Joyti Basu; he said that Jalpaiguri
should go to Tibet........ (Interrup-
tions).

Mr. Deputy-Speaker: Order, order.
Unless he yields, the hon. Member
.cannot intcrrupt him.

: Shri Atuiya Ghesh: It only shows
his ignorance.......

Mr. Denuty-Speaker: Unlegss he
.yields, the hon. Member cannot stand
up and go on like this, If he has got
:any explanation to make, he can do
so after tie hon. Member concludes.

Shri H. N. Mukerjee: My simpic
spoint was that we have always been
trying to do the maximum possible
in crder 1o help the defence effort.
But we were prevented from doing so.
And today Shri Dwivedy comes and
says that the idea of the Communists
is not to contribute to the Defence
-Fund. That cannot be true. I am
Mot questioning his quotation, but that
quotation ig something which is abso-
lutely baseless as far as facts are con-
-eerned.

This is why it is so important that
we remember what is happening in
“our country. This is why Govern-
ment should remember that it is the
peaople who are carrying the lion’s
share of whatever burden is imposed
by the necessities of our -country
today.

This remaing me of what appeared in
a very recent issue of The Economic
Weekly of the 16th February 1963 in
which was shown the contrast
between the manncr in which the
common people contribute to the
National Defence Fund and the man-
ner in which the uncommon people,
the U-sector, the upper class has be-
haved in regard to this matter. I am
quoting from The Economic Weekly of
the 16th February 1963. It says how in
Rajasthan the people have come for-
ward enthusiastically to contribute to
the Defence Fund. Then—I am only
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omitting the name; the name is print-
ed here—it goes on:

“The....Maharaja
rani called a public meeting—
which was publicised with the
beat of drums (literally) for days
in Jaipur-—to ‘announce’ their
contribution to the Defence Fund.
Al] sorts of speculation was rife
about what they would give—a
part of their huge foreign exchange
hoards; the fabulous Jaipur jewel
collection; the armoury; or even,
scme said, jet planes. In the
meeting, the Maharaja announced
his contribution of Rs. 2 lakhs al-
thovgh he gets almost this sum
by way of free electricity and
water charges from the State....”

and Maha-

I do not know I cannot vouch for
the accuracy of it. But here is The
Economic Weekly, one of the top class
journalg in this country, where they
mention names and point out the con-
trast between the common people who
have come forward and given all that
they can in view of the nation’s dan-
ger and the upper class. We have
seen that overtime voluntarily render-
ed by workers for higher production—
I wish the Deputy Minister of Labour
and Employment takes note of it;
there have been cases of overtime work
voluntarily rendered for higher pro-
duction—but the result was that the
workers who did overtime work were
declared surplus! That is the contrast
in our country today. This contrast
has got to be removed and the attitude
of Government has got to change.

That is why even in regard to such
things as the Gold Control Order the
Government cannot touch the gold
hoards in this country. The Govern-
ment cannot get things out of the
security vaults which have secreted
s0 much of the wealth of our country.
Government cannoi get those things
out. Government adopts some foot-
lings little device about the 14-carat
Business—we are going to have a dis-
cussion abcut it later on. But my
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main point is that Government cannot
strike where the striking should be
done. The Government cannot get
things done only because it relies not
upon its links with the common
people, but upon whatever can be got
by persuading people wWho can never
be persuaded. These ‘Dalmia-Jain’
and other affairs have shown us very
clearly that you have got to take very
definite steps in order to see that the
country means business, that we want
to go ahead in a socialist direction.

That is why I say that the Presi-
dent’'s Address leaves us in a rather
listless mood. It does not bring to-
gether the perspectives which are
opened up before the country today. It
does not call upon the sections of our
people who will really and truely
rezspond to the call of patriotism and
come forward. That is why with all
the ostentatious declaration of good
intentions, the results will by no
meang be proportionate to the desire
of our people. That is why we are
sorry that Government has not
thought fit to get the President say
something rather different from what
he has done in his Address,

Shri P. R, Patel (Patna): The Pre-
sident was pleased to refer to agricul-
ture in his Address. In paragraph 4
of his Address, he has said:

“Agriculture, which is the most
important sector of our economy,
has undergone material develop-
ments and agricultural production
has increased considerably”.

Then in paragraph 15, he has said:

“A strong agricultura] base is a
pre-requisite of national security”.

I believe that unless we double our
agricultural production, we will not be
able to get through our Third Five
Year Plan, and then the prosperity of
the country will be at stake. Agricul-
ture, no doubt, is the-base. But I
must say that agriculturists are the
base of agriculture, and unless they are
looked after well, agriculture is not
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going to prosper and agricultural pro-
duction is not going to be doubled.
What I see is that after independence,
we imported foodgraing worth Rs.
2,000 crores. We are always import-
ing foodgrains and even now have to
depend on foreign foodgrains. The
Central Government has given a sub-
sidy of Rs. 290 crores in the last 14—
15 years, and yet we have to maintain
retail shops here and there in the
country and the problem is not solv-
ed. We are importing today cotton
worth Rs. 60—80 crores annually. If
thig drain goes on, I think it will bring
proverty to our country.

We have tried to improve our agri-
culture by giving more fertilisers, bet-
ter seeds, loans, also here and there
better and improved implements and
insecticides, and with all this the pro-
duction has not increased as it should
have. So, there is som2 fault some-
where. Why does not production im-
creased to our satisfact:on?

Our planners thought of these things.
They considered fertilisers, loans and
other things to be given to the agri-
culturists, and yet they came to the
conclusion that incentive was wanting
and so agriculture does not improve to
our satisfaction. At page 323, para-
graph 49, of the Third Plan, they say:

“The assurance of minimum re-
munerative prices for important
cereals and cash crops like cotton,
oilseeds and jute over the period
of the Plan wil] provide the neces-
sary incentives for increasing pro-
duction, thus adding to the effec-
tiveness of the various develop-
ment programmes proviced for in
the Third Plan. With th.s object
in view, decisions regarding the
prices at which Government
should buy and sell, should be
taken sufficiently in advance of
the sowing season. Where floor
and ceiling prices are fixed, they
should be related to the require-
ments of production, and the range
between the minimum and maxi-
mum prices should not be too
wide.”
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We are in the third year. of the
Third Plan, and these things are only
in the book ag decorations. They are
not implemented, and we are talking
of 5o many things except the minimum
remunerative price.

Some friends say price support
should be given, some freinds talk of
a fair r=turn to the agriculturists, scme
friends refer to reasonable priecs,
while some cthers speak of stabilisa-
tion cf prices, and yet others mention
holdinrg the price line. Al] these
things individually or together do not
mean remunerative minimum price.
These are good words to charm the
ignorant cultivators, because naturally
they desire a fair price or a good re-
turn. All these things are only good
charms, but the substantial thing that
should have been done was to fix a
remunerative minimum price and gua-
rantee it to the agriculturist. That has
not yet. been done. Unless that is
done, we are not going fo progress in
agriculture. What is the incentive to
the agriculturists? If they go not get
a good return for the labour and in-
vestment put in, if they are put to a
loss, why should they increase pro-
duction? Should they increase pro-
duction only to suffer more loss? So,
it would be in the best interests of the
country to implement the advice given
by the planers and, without delay, fix
the remunerative minimum prices of
all agricultural commodities.

There is one thing more. Today the
gulf between the floor and ceiling pri-
ceg is bizger than perhaps the Pacific
Ocean. Y¥or instance, the gulf bet-
ween the floor and ceiling prices of
rotton is about Rs. 450. Is it the way
of helping the agriculturists? I sub-
mit the Government should reconsider
the matter.

Then, stofies are circulated that the
agriculturists are getting a good price,
that prices have increased like any-
thing. I would refer to pages 120 and
122 of the Third Plan where the index
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of wholesale prices for the years 1950
to 1961 are given, taking the base year
1952-53 to be equal to 100. For cere-
als, the figures were as under:

1950 92
1951 100
1952 95
1953 100
1954 88
1955 70
1956 86 *
1957 99
1958 95
1959 102
1960 103
1961 100

So, the price of cereais ig at the level
where it was in 1951. Now, let us go
to pluses:

1950 .. 80
1951 .. 102
1952 . 85
1953 .. 98
1954 .. 1
1955 .. 49
1956 ki
1957 84
1958 8
1959 113
1960 90
1961 93

The price is much less than it wag in
1951.

This shows that agriculturists do not
get a better price than in 1951.

But hag not tne cost of production
increased? There is increase in Gov-
ernment taxes, price of the post-card,
railway fare, oil, medicines, cement.
There is increase in the price of every-
thing. It is only in foodgraing that
there has been no increase in price.

Not only that. The State Govern-
ments are helping the agriculturists to
earn remunerative prices by adding to
their burden. They have increased
the land revenue in some States by 20
per cent, in some by 100 per cent. So,
even if the agricultyrists do not earn
more, their burden has increased,
thanks to the State Governments, ap-
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parently on the assumption that this
wi.l induce the agriculturists to put in
more hard work.

Not only this. I may refer to the
irrigation charges recently levied by
the Gujarat Government, and that
must the same with other States too.
In the days when we were part of
Baroda State, the irrigation charge per
acre was Re. 1-4-0 for water taken
from Vatrasar and other tanks. I am
talking of the tanks; the charges for
watering from tanks were Rs. 1-2-0.
But we have progressed and the agri-
culturists have become very happy
and these irrigation charges have in-
creased and were recently fixed at
Rs, 14 per acre, Once you put an app-
lication for water from tank, Govern-
ment promises one or two waterings to
the extent there is water in the tank.
If there is no water, the crops may
fail but the agriculturist must pay
Rs. 14 per acre a benevolent act of the
State Government.

Then there are tubewells and the
old rates were 10,500 gallons of water
for a rupee. For jeera they charge
Rs. 15 extra for wariyari, Rs. 25; for
cotton, Rs. 20 for vegetables, Rs. 8
and for chillies, Rs. 25. These things
are wanted for exports and for earn-
ing foreign exchange. Because of the
exportability of these commodities, the
State Government thought it proper
to charge additiona] levies! Recently,
they have improved upon it they have
nearly doubled the charges! During
the monsoons, the tubewell charges
are: one rupee for 17,000 gallons;
winter months—one rupee for 10,000
gallons; ang in summer months—one
rupee for 13,000 gallons. In addition,
they charge Rs. 10 if water is taken in
monsoon months even if the agricul-
turist wants to water the foodcrops
such as bajra as there may be one rain
less. Unless he pays Rs. 10 plus the
water charges he could not be given
water. In winter and in summer,
similarly, he has to pay Rs. 5 extra.
That is to say, Rs. 20 have to be paid
extra in addition to the ordinary
charges. That is for a regular custo-
mer, who gives an undertaking to take
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water for six years continuously. But’
for an ordinary customer the charges
are fifly per cent more. Is it the way
to help agriculture? In Gujarat the
actual irrigated area is 450 thousand
acreg against irrigation potential area
of 910 thousand acres. It is less than
half. The policy tcwards agriculture
has to be changed. Today the agri-
culturist; are required to produce
more. But are they ever consulted
regarding the prices to be fixed for
their commodities, regarding the diffi-
culties that they encounter? Are their
organisations ever consulted? The
only thing that we talk in this Address
is about agriculture, not agriculturist.
What is the economic condition of an
agriculturist? Uness this problem is
considered in this light, we are not
going to improve our agriculture, Un-
less agriculture improves, our prospe-
rity would be imaginary, For the pros-
perity of our nation of our industry,
the first thing needed is improvement
in agriculture; it is the base. But the
first base, the agriculturist and the
second base is agriculture. If there
problemg and difficulties are consider-
ed and remedied, everything else will
improve.

586

Shri Abdul Ghani Goni (Jammu and
Kashmir): While speaking on the Add-
ress delivered by the President, I feel
very proud as I kad been his student
in Benares University; I am happy that
I have this opportunity to speak on
Dr. Radhakrishnan’s address....

Shri U. M. Trivedi: Please speak a
little louder.

Shri Abdul Ghani Gomri: Since yes-
terday the hon. Members have been
discussing the various aspects. I con=
sider that the Address is rather brief.
Just as face is the index of the mind,
the Address serves as an ur.spiration
to the whole nation although it is very
brief. Some hon Members, particu-
larly the leader of the TSP apd the-
Ceputy Leader of the Communist
Party have been playing to the galle-
ries and attacked the Government
baseq on some Press reports. I wilF
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not go into the details about these re-
ports and I will confine my-elf to the
Inco-Pakistan talks whic1 directly
concern my State. I am happy about
somre sympathy snown by Shri Muker-
jee but I am worried that tne basig of
whit is called th» Kashm'r Question
has not teen understood by him. H
sa.d taht at least the status quo should
te maintained. I would like to remind
the hon. Members that we should talk
in terms of our national ana territorial
imegrity. Jamma and Kasimir acced-
ea to India in October 1947. The ruler
sizined the instrument ¢! accessio
wh:ch he had a right to. After that
wao convered 2 Constituent Assemb«
ud on  Bth Novemker 1901, and we
decided o become part - the great
sndan Union. We discuss .d it in te»
Stale legiclature; T was a memb-r
there then. It is not a bargaining of
ter‘lories or piece of land. It was an
idedJogica; war ihat the Jammu . pc
Kashmir people wzre figating sin.e
‘1931. We had always been supporting
the nationa] movement on a. secular
basis and we never supported com-
munal politics indulged in ~ome parts
of India.

It is also a fact that we "iad three
elections,—1951, 1957 and 1562; and
we drafted a constitution in which we
made the position clear. I would like
to quote section 3 of State Constitution
because there is some misunderstand-
ing in the minds of some hon. Mem-
bers here that the Jammu and Kashmir
State is something different. Practi-
cally the very first section, section 3, of
the Jammu and Kashmir Constitution
which we drafted there says that “the
State of Jammu angd Kashmir js and
shal] be an integral part of the Union
of India”. And then in section 4 we
defined the territory of the State to the
effect that “the territory of the State
shall comprise all the territories which,
on the 15th day of August, 1947, were

- under the sovereignty and suzerainty
of the rural of the State.” That means
that accession was not only if the part
which was with India but the accession
wag complete for the whole territory
of Jammu and Kashmir ag it existed
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on the 15th day of August, 1947. That
meang the legislature there had contro]
over the entire territory of the State
as it stood on the 15th day of August,
1947.

Similarly, when we passed the con-
stitution there, it became a part of the
Indian Constitution under section 370,
and when you read the definition of
the Indian union, you will see that the
very first article, in clause (2), says
that the Indian union shall consist of
so many States ag defined in the First
Schedule; and in Schedule I, you have
got the Jammu and Kashmir State; as
defined in the State Constitution, as
the 15th unit of the union of India.
That means, Jammu and Kashmir as a
whole is part of our Indian Urion as
it existed on the 15th August, 1947.
Here, I am limiting my speech only to
the Kashmir problem since the time is
limited.

Unfortunately, we were subjected to
aggression from the Pakistan side. We
were fignting against that. Not only
the leaders of Kashmir, not only the
Government of Kashmir and not only
the people of Kashmir, but even the
most beloved leader of India, Pandit
Jawaharlal Nehru, has always said
that we wil] get every inch of our ter-
ritory vacated by Pakistan; and that
that time will come. This has been our -
stand so far, but unfortunately, there
and I do not know what is there in
this side ang that side; and China also
comes in, When China comeg into -
Ladakh territory again, the Kashmir
question is raised, We are obliged to
help from the western countries, par-
ticularly the United Sates of America
and the United Kingdom. But that
does not mean that we should sur-
render our own territory, surrender
Ladakh or NEFA or our stand on
Kashmir, )

I would request hon, Members of the
House to take cognizance of the
speeches made in our State legislature
which is discussing the State budget
these days. Our leader, Bakshi



589 Motion on

Ghulam Muhammad, has repeatedly
stated that the integrity of the Kash-
mir State will not be allowed to be
disturbed. Yet, I am perturbed when
some Members speaking in the upper
House, Rajya Sabha, said that the
status quo shou:d be maintained. This
morning, Shri Mukerjee said that the
status quo should be maintained. I do
not know what thig status quo means.
Does it mean that the talk in terms of
a division? I would humbly submit
that those persons who talk in terms
of division—whether they are in
Jammu and Kashmir or in the rest of
the country or Pakistan or anywrere
else may be in the United Kingdom or
the USA—are living in what you call
fool’s paradise. We wil] not allow any
division of Kashmir because we have
been fighting against Pakistan, and we
are hopeful that the aggression of
Pakistan will be vacated and also the
Chinese aggression on Ladakh will be
vacated although they are different
problems. But we should not submit to
the foreign powers for a few guns or a
few planes. They are coming here, and
we say we are ready to compromise on
the question of Kashmir. This ques-
tion pinches me. What do you mean
by compromise on Kashmir? The Kash-
mir people have expressed their confi-
dence in the whole of Jndia that is
Bharat Kashmir has been an integrai
part of India, and the members of the
State legislature there have got in a
constitutional provision, and the State
legislature cannot alter the position of
accession. No amendment can be
moved either there or here, So. I
submit that to talk in terms of
surrender js a gross violation of
the Indian Constitution and a gross
violation of our State Constitution,
which is part of our Indian Constitu-
tion. So, to talk in terms of surren-
der or to talk ia terms of dividing
Kashmir is gross violation.

We know how we have fought with-
out force; without the Central Govern-
ment we fought against Pakistan
aggression. We could easily go to
Pakistan; there are Muslims this side
and that side. We could easily go, but
our history is based on secularism. We

PHALGUNA 2, 1884 (SAKA) Address by the 590

President

used to fight along with the National
Congress. I remember Jinnah once
came to Kashmir before 1947. He was
hailed throughout the country, but
those who know a little of Kashmir
will remember how Jinnah returned
from Kashmir without any response.
He had to come back with nothing.
This is past history. It is not a ques-
tion of surrender of any part of Kash-
mir or part of Indian territory. But
it is an ideologica] war. I am proud
that Jammu and Kashmir has stood
the test of securalism and now it is for
the other States to understand it. I
come from the Jammu and Kashmir
State, and I feel that Kashmir is not
only ours but it is of the whole Indian
nation, because it is part of India. I
have got as much regard for NEFA as
I have for Kashmir. We should all
talk of Jammu and Kashmir as good
a State or province of India as any
other State or Province of India, such
as Madras, Bombay, Maharashtra, Pun-
jab and West Bengal. So, anything
which is being tolerated in the name of
Indo-Pak relations is something which
I do not understand. I do not under-
stand what these relations are. Ycu
know General Ayub Khan is there.
They ask for plebiscite in Kashmir.
What have they got for the last 15 to
16 years? Did that administration give
any chance to the people there to form
a new Government, a Government of
their own choice there? The Govern-
ment has come into power there
through intrigues, anq then the Minis-
try changes day after day. On the
other hand, in Jammu and Kashmir—
which is part of India—they have got
a stable Government, particularly after
1953. I do not know exactly what you
mean by sentiments, but let us face
the facts. Even Sheikh Abdulla who
was then the leader of the National
Conference there—our hon. friend
Shri Sham Lal Saraf is here and he
was one of hig old comrades—took a
decision that they shall be within
India. It was under Sheikh Abdulla’s
leadership, I think, we passed a resolu-
tion that we are part of India. Sheikh
Abdulla is under trial? Even Sheikh
Abdullg cannot dare to say that he is
for Pakistan. He dare not. I cannot
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comment on it but particularly
after 1953, when Bakshi Ghuism
Muhammad took over, the condi-
tions are much better and Jammu
and Kashmir is progressing. Ceog-
raphically and topographically though
Jammu and Kashmir State may
not be most backward, it is &
backward State when you compare it
to the rest of the States in India. But
inspite of that we have bLuilt roads and
other development projects. These are
minor things, but let me tell’ you that
the people there are advancing, ana
they are not interested in talking
about accession now, because we all
think that the question of accession is
complete, We are now concerned
with the plan and the development
of the State. We have completed tle
first plan ang the second Plan, and
now we are in the run for .the third
Plan, you must know how much we
have advanced in education, health,
power, forest and industry. We have
introduced land reforms and abolished
being landed states without compensa-
tion. In 1947-48, we had 1190 primary
schools in the State. In 19260-61 the
number wag 2859. The numbcr of
raiddle-schoolg increased from 50 to 533
during this period. During the same
period, the number of high schools
increased from 54 to 226, and the num-
ber of colleges increased from 4 to 12,
besides the medical, engineering, poly-
technic, ayurvedic and agricultural
colleges. Before the start of the first
Plan, power production was 4360KW.
Today we have got 17,800KW and
6,000KW more are coming up in
Gardanlal. Our industry is mainly
silk industry. Before the institution
of the first Plan, we produced 1,30,000
1bs. Today we have got a producticn
of 2,50,000 1bs. So, the people of Kash-
mir are already developing through
the Five Year Plans. Some gentlemen
here or in Pakistan or in USA seem to
think that we are just like chattel or
sheep that we can be divided and dis-
tributed in ‘pieces. This will not be
tolerated.

1 will request the House to think in
‘terms of the territorial integrity of
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India. Today they demand Kashmir;
tomorrow they may demand Assam.
Today Pakistan demands tha division
of Jammu and Kashmir on communal
lines. Tomorrow the division of
Assam may be demanded and aftor
sometime they may demand division
of Bengal. So, it is not a question of
only surrendering territory. It is a
question of ideological war. We have
never accepted the division of India on
communal lines. Today we are trying
to develop the backward areas in our
States. We have developed Ladakh
and we are developing the other areas.
There is road development, power
development, transport development,
etc. Educationa] ang medica] facilities
are there. We have developed the
forest industry also. In 1947-48, the
income from forests was Rs. 77 lakhs.
In 1961-62 it was Rs. 3-73 crores.

You will be surprised to know that
Jammu and Kashmir State is the first
State which has introduced free edu-
cation. Today in my home town, the
son of a peon becomes an engineer.
The son of a coolie who works on the
road becomes an engineer because of
free education. We give loans to ‘aeri-
torious students. I would tell hon,
Members of the House that throughout
India fre education should be intro-
duced, so that meritorious students can
receive education ang become an asset
to the nation.

As I said, the ideological war is
there. If we try to please Field
Marshal Ayub Khan today, who knows
who will be the President there to-
morrow? Nobody is sure, because the
changes in Government there have
been so sudden Formerly there was
the water dispute. It was settled.
But now they claim something more
from Chenab and Jehlum rivers.
Their demands are continuous and we
will not be able to satisfy them.

In conclusion, I would request the
House, particularlr the Leader of the
House—fortunately Morarjibbai is
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here—to value our sentiments, to re-
member the sacrifices of the people of
Jammu and Kashmir and not to be-
tray them.

With these words, I support the
motion of thanks to the President for
his Address.

=Y gro avo faardt : (T ¢
Iqremey wEIRA, Tegafa ) F AW
FT W T2 TR H T frm g,
A FF T TFN & wed rd g
Ffr Tregafz N & Ao § FETF g
o faun o7 a1t & aFdr § W 39
AT 9T =TT I G W AT
T T FE 79 8, 39 (79 27 07 99
NN F 7T FF GO F W AFY
5 I § q@ A7 FT TAE fFaT I |
FAAT-TEAT F Fraey § N1 gHeHed
6 99 TG 0 &, AT g7 IT HY
&G, 71 71w g 5 qegafa & wao
¥ 7fz 34 79 i 71 TErA feAr sTd,
A aFATIT TF HITAN WE NF ET
Y A, 37 fAfas F1 o v w8
T FT 77 AT AR wfaw Teeaqer
AT w7 A fafy & art ¥ 53T
) Fifg a7 AT Fg1 fgg smaw |
ZTUF HACT FX OF T FT qI 7O
FfezFior & AT A7 S® F A
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g az & aram g fr e e
@ AT AT F A FR) G FT
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Irgafa A F wEw & aveg A
FgTATT T TGT AT, T O HE-
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gF &T T N FH gt g o
) faaR T ARH-ATRA T A
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78 T & fr ad, gf e faw s
w1fgd, gf ST SIH TBETA FTAT
¥ | o9 TaEA Tl F WW1 39 a¥g A
A F E AR TW ATG FOATAT F
TART FTT & QY I qI K AHIAT
Afewd g ST g

= 7o THo frady it ¥ fawraa
¢ 5 gu fer A wage F @
T\ af ag fd &Y Y Ja7 5§,
7g & wrad g @an =rgar g | fed
ot 3% wrew Y §, o off 7%
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g9 &, @ wadr yrar 7 39 &0 fe=y
IAT AT ST & Tg A AT § HiL
Fert St W &0 mmed o
T H FrAT wiyw 95w Fear g e
g s a=dr a & 9 gwar £

Affs ST Frerr g 2 WA A

Shri Koya (Kozhikode): He speaks

in English so that others can under-
stand.

Shrimati Gayatri Devi (Jaipur):
Apni ki chan je ami Bangalai boli
Amar party anye shadeshye annader
bhishaye bolen.

Shﬂ'l’oﬂ'ofﬂ'fﬂimm
aifery, g7 &g mofe a8 &)

Shri Koya: Mattullavarku manas-
silavan vendeettanu Hindivil samsar-
ikkathathu. Hindiyil samsarichal
-ellavarkum manassilavukailla.

=Y gro Ao faardt : g wwsr
=fed fF aga & 9 57 79 & TR
& ot fz=y =2Y qu=a & A oy fedy
e ¥ foawa g & | a9 SAE F8
foF 7Y qw fe=dy & €Y A, o Sy an
FAST R | FHET FHST A gR fE
St wIRT S9% fa=9l § gW SO awd
& SU9 Z9 "Ageq | WA I9eT A
AR T Ag0 AT FaAY | andr oY
forer ferdt wrar Y R &, 99 & o
TET T T HIAN N E | g A
F hET gI F N § 1 gw An fage
T 1 A T AT § AL A
g & | g e @ § fr o ey
W1aT AT AT Y E, F of e fert
% fegg om 4 T 9@ ¢ 1 9w oW
ara ferdy st st Y § O 39 S
# fefwredra &1 31 ¢ wamaT Trfed
o & agamar = 7€ 2, s A
a% oy & o A Fx AR ¥
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TqAHE &1 VOGS @7 g ! SHHET
W § fF gas F1 ag-ama a9
s, W9 A feey @ 1 &g ar 9
¥ TAT AT AT HAAY F1 T T
T FIA AT AT I | gg I
sl & 752 3 & o fem s @ 8,
forr @y v femdy Y & i ST
iy e gt 2 1 3l Iy IR
FA & fau AT T T qF R A<
Iq a9 qF E 94 aF (5 F 1 fa=r
¥ g & gfew & 7 99 @9, &
Hame ¥ FW oA FT @ fom
E ¥ g FT a0 & | TR {9
WET FT SEEET AR W@ a
qar fquz Sar 21 @@ @ W
wrefag; & mama ad g1 T 9=
NAET F 1 TF FOA g A
Y AT aFad F G f wed
faai #1 qm WA ferd g
=FT T TwAg | qEfAm SARY
fefrgadl Fearw § @A TE®A |
FET FY WA ® U /AT AT
aifed | gF 7@ Wil i gu e
I9 qTIHRI ATQ & AT AW I FI FW
farg s | gafag & oY 3o wHo
frady st & g Aem g S fEw
THg AR 9T AF & fF e ar s
TE Y feedr T a%a 8, # Ay fg=h
wET A IFET A §, a1 fw
w9 741 ag ey A & o
g aw e 4@ ded § A
g WFl W IR 9 g
3 ey @ o FW F I&fF T
fer AT wY A § M o o
fer at g0 ST Ag g W
g

THEWITAF SoqE ®7 WY | T&
€ I ¥ ogEE ¥y BT
TR e g ey S F
afawe § oF avgw @R g sy
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[ gro 1o famTl]
Ragre ATRL AT ATEAZ | giezfic § @ @ &% off a@
SER TR — wF Faw SE A O @A

“The nation’s health has im-
proved greatly, and the expecta-
tion of life, which used to be 32
in the forties, has reached 47 and
is rising still”.
™ g § ¥ MOy FAT AR
fr forg 2w w wifas @z Fr g
TI3TH AT AW 1§ g W
AT g | TR Siad ®rwafy
FN =7 4 ? g3feu ag Fwdr fF
TRYE AR FT FHAL, T
wHfaE #aE gug 91 afsw
¥ JY /A AT grav Araw @ AW
4y arge @ Wragar ST g
WA ®EH g A g
¥ AW F AT AW FR)
HqHY 9a7 I« A F e gan
gaR g g § waw g 5 o3,
aifgs g ST iR ar g av
wsg AT & FA A 2 AT owA
FRTT &Y wronE g feam awa g T
AR g framga &, s o W
3@ 3 FW IIA Oy TE A9,
v &7 Ta@ @ q, IFE A
wFEeATIETT gy gEr 4 famew
TART T AT | RT3} TIET FX
fear v ar, §5 gy wrdr T
g 9 %7 g fmim o T ar )
‘T Fem gs fawd oR gw
TR AT F )

Tg 9 v 7 fF i fora-
fer mim g7 w3 & o fea-a-fam
FArZR T o & wrw g PR oadr
T g FrAr o7 w®@r Y qTIAr qrg
& 2778 WA AT 977 WA & H
&7 TwA FAarg off w4t g o e
o9 fF e T 3WE 'R

Fravat @ udrmw Y STy w@
A e I A ARy g ® WAE A
& o1 TR AWME q | W g
gqr e at w1 W @1 T@

&%, A FrEET g Al @Ee |

g aam AAg " g fa wow wv
AN 4% foefr 91 oTd 0 &
et g fr feda aw =& & wiR
#qifs a0 §g wfus 941 gd@ o
¥ Mrade =g 4 ag €, afsT
ad we7 § 1 AfeT g faen s gad
oifas r ged & &) T W@
f& ™ d3g Tl ¥ oEl qEw WAl
Afigdt Fuwem wfas faod @
agr s g1 & wa W wfas faag g,
gt fredl v o JRAq Q@
AUz AT wW TR ) WX TP
Qe dq q g ar fa g Sl Y
gir Ry A=y frew s &
M qFr WWr N &K afe
AT @ S @WE ¥ W oww AR
o 7 gl, fmaw 7 wwa § aFagy
AR T @ A uF e
T FgT T I AG IA AFAT R
WfaTF W gl T=E g R
afer o7 o aF R gt gfvm e
a% g arfga o) w1 Ffaar §
T % FaeEr o feamr
|ATRATE |

et A drag &fE femar &
Fm qar qqr 2% afsw a9 W=l
AT AT, FTATRT FIAT ST JT
IFHT W ST A WETAT | A
7S TG F7T0E Tg Sy | i
gamly  agar 457 77§ www &
ST FIAT AEAT § PR oAg hEer
@ 97wt S afF 8w u}
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FH1s qr qH q=9 A @@L OF &
=9 @t g TErar wmias SAfa &
A T/ @AY ) .

TATTAEHE HTaTd AT { FEAT
qRAE | Al @ oWl AR
ol ¥ IFRE € F& gL AT
frraa g I Yo ) 781 foreat
2 1T AR AT g9y wfTF e sAr
afgd | Mo § 3 fFAgea
& 376 AT, T 1S F9 ol faF
@t gUEE A § IFF fgwwr M,
W 3 T THY AT AT oY 3T aqr
WHFAM FE Tgg ¥ 7 YAwAT
AT F N faarh G aFdr § | TEATERT
TeTT A FfeT saer 9 § |
afT it g sw ferfa g @ s
g g &x W g W oA Er
TAFZT FATFATGE AVIT T FH T
T R |

e am fag F faeg @@ &
AEAT AF @ & AT & I &Y |
§F FT AT ZJAT 98 w4y g fF
AT UG X A AW IF FT HAAH
T s G | oY o 92w fciam
a7 @ 7 5 59 & fag 93
Gar T g3ar § | Afww wEr Faw
TR aa T g g ag & E
9 aF g ¥ qar 7 faar 9w a@
o fo| @z & ot mar @, ag @
Tl Sar § |

st Qo To TIW : T TFT TR
aqr

Wt glo Alo faamdy : fw ag
@ qEw A9t § 1§ qg wgAT A
i 5 A @ ¥ agr w3
a1 o, gfem ¥ war oma, @At
9T 9T A, G SRg AN Iq § FgA
f& mfex gara Y 3T & 1 R =Rl
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W &3 ¥ IIT7ARAT , AT Y TF QY
faa I #t gdaq & s, afeT f
far 37 ¥ w31 s f5 g, &
W1 3g faw S ) ag A W Sga
qdad FT Ay, g A @ @ oA
T FF TG FOM | qg I FoaaEr
TN A I TFLNTHF
o e aferiie & F9 A 9w )
zx & forg S g ST A Ty st
ar 3 & QT Ifgd . Wy Y ag
qaT qlT an, AfFT W A 9§
FAT AT TFI0 S AV I AT A
Fear fear s A wET 9 @
fear sma | o9 TF W9 W TG F]
Fifees €7 AG) F1 a7 TF—-ag TAN
7 Tar v g fr—sw Fgu
g Twar g

# @ § 5 oa@R, Y @9
@ a9 ¥ ¥ FY ¢, 93 ) ufws
R, walg (1) ofaer it
() wAUreEHEe AR o # (1)
FTAA FT L FAT |

Dr. L. M. Singhvi (Jodhpur): Mr.
Deputy-Speaker, I rise to associate
myself with the formal expression of
gratitude to the President who was
pleased to deliver an Address to the
joint session of both the Houses.
Although I am umable to endorse all
that is said in his Address and all
that has been omitted from the
Address, 1 feel that the convention is
an unexceptionable one as a formality
but in so far as this affords an oppor-
tunity to Parliament annually to
review governmental policies and per-
formance and io diagnose and discuss
the health of the Republic, I should
like to offer a few observations.

There is no doubt that the last year
has been the most momentous, the
most trying one in the career of our
young Republic. During this year we
were confronted with treacherous ex-
ternal aggression from a country
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whose cause, as the President has been
pleased to observe, we espoused in
the council of the nations, with whom
we proclaimed enduring peace and
brotherhood. I think that out of this
ordeal the Parliament and parliamen-
tary institutions in this country have
emerged with greater prestige and I
think it augurs well for the democra-
tic set up that we have adopted in
this country.

All the same, I feel that the Gov-
ernment has been lagging behind
slightly, and now it is time that the
Government, in following the example
of Parliament and the people who
have responded magnificently to the
clarion call in the hour of need, to
catch up, to accelerate and to gear up
its administrative machinery, which
remains and continues to be a somno-
lent machinery, a machine which is
unmindful of the emergency that has
overtaken us, a machine that is irres-
ponsive to the need of the hour. I
hope that Government will make a
real, sincere and earnest effort to gear
up this machinery, to streamline the
administration, so that there is that
throbbing dynamism, that pulsating
enthusiasm, that self-sacrifice and de-
dication that we are entitled to expect
from the government of this nation
in the state of emergency, in the
situation in which we find ourselves.

It has been repeatedly stated that
the Chinese aggression has rudely
awakened us to the realities and to the
facts of international life. It would
bear repetition indeed if I were to say
this again, but I hope that the lesson
is not lost on our government, both in
the formulation of its policies and in
the implementation of those policies.
It has become clear, compellingly
clear, to us that we can no longer
afford to live in an artificial world of
our own creation to use a graphic
phrase adopted by our distinguished
Prime Minister; it has become clgar to
us tha! national self-interest must be
the over-riding consideration of our
foreign poliey as well as of our domes-
tic policies,
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In that context, I should like to
place before this House my view of
what the foreign policy should be. I
do think that a conscious general con-
ception of policy, its aims and objec-
tives, is necessary. It is necessary
because, without it, without a con-
scious general conception of the aims
and directions of policv, without philo-
cop:ical content foreign policy would
be blind. But, as the same time, the
foreign policy of a country must take
cognisance of the compelling realities
ang the current exigencies confront-
ing the nation because, without paying
full attention to these factors the
foreign policy of a country would e-
come lame. We have to see that our
foreign policy is not rendered either
blind or lame in any manner whatso-
evei.

I think that in the present context
massive aid for our defences has
become an imperative need for our
nation. I feel that it is no longer
possible for us to continue to think
that we can finance our entire de-
fence effort on our own, without com-
pletely crippling our economy, with-
out debilitating our developmental
projects and without really imposing
hardships on the people of this coun-
try which they will not be able to bear
and endure. It is in this context that
I feel that a re-orientation of our
foreign policy is necessary. I do not
think that I am recommending any
radical departure from the policy that
has been enunciated by our dis-
tinguished Prime Minister, As a
matter of fact, he has, at least in
words, evinced his readiness to accept
it, from whichever quarter it came, I
do hope that now this whole outlook
would be changed and we would be
prepared to accept aid, we would be
prepared to seek aid, from abroad on
terms necessarily honourable to this
country. We need not raise the bogey
of the foreign interference, or that the
foreignerg acquire.bases.in.our country
We must desist from overlaying the
apprehension that we may become the
handmaiden of any foreign power. I
think those days are past. We have
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created in this world an jnternational
machinery and India is, after all, too
big a country to be swallowed by any
otaer. I do not think it is right or
fair to read such motives in the policies
or in the outlook of those who have
been quick to render aid to us in the
moment of our crisis and our necd.
Nevertheless, there is no gainsaying the
fact that a country’s liberty is safe-
guarded by eternal vigilance. We will
not mortgage our liberty to one nation
in order to fight another. But I think
it is possible in the present context of
things, in the contex of the prestige
that our country enjoys, in the context
of the fact that India is by far the
largest power in this whole region, in
the whole Afro-Asian compass, that
India should be able to gain sufficiently
massive and deterrent aid from abrcad.
If that does not fructify, it is neces-
sary for us, in my opinion, to invok2
such collective security measures and
commitments of the Uniled Nations as
are necessary to meet the situation
created either by Chinese aggression
or any other aggression.

I feel that the hon. Prime Minister’s
policy of non-alignment did fulfil a
great historical and catalytical role. T¢
continues t» be a highly acceptable
policy insofar as our reluctance to
join any military blocs is concerned,
but I do not think that ihe price we
have to pay for receiving massive for-
eign aid is to mortgage our frecdomfer
to let ourselves become the handinai-
of any other power. Therefore, the
realistic and the compelling conclusicn
for us is that we must make imme-
diate arrangements on a long-term
basis to receive substantial and mas-
sive f-reign defence assistance so that
our economy may not be crippled, our
aspirations may not be undermined
and the revolution of rising expecta-
tiong which is the ballmark of twen-
tieth century is not defeated or

It is a good fortune f-r us that we
have a man of distinction and emi-
nence in our Prime Minister to pre-
side over the formulations of our
foreign policy. 1 ‘hink he is capable
and equal to the task of re-crienting
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our foreign polcy. But the moment is
now and we cannot linger; we cannot
procrastinate. I hope that the hon
Prime Minister, quick as he always i8
to understand the mood of the nation,
will act as he has always acted in the
past in c nsonance with the require-
ments of our nation and with the
temperament of our country.

I would like to say something about
the fact—a fact of wh'ch much has
been made by some people—that a
wind of change has swep: over the
Kremlin. I think, it is a very wel-
come change and we should hope that
this interesting development will be an
enduring trend. But it would be a
very infirm foundation for us to build
our defence or foreign policy on this
interesting development. It is a very
uncertain factor in our calculations
At the same time, I think, that the
s-lace and comfor! wh'ch some well-
meaning gentlemen derive from the
fact that the Red Chinese have been
isolated in world Communism is
equally vain.

The Presidential Address contains
an expression of anxiety to achieve a
negoiiated set lement with our neigh-
bour, Pakistan. The motives which
prompt and inspire this anxiety are
indeed laudable, but the appreciation
of facts fr m which this proceeds is
equally lamentable. I ‘hink that even
the Swatantra Party did not act right-
ly when they were prepared to say
that the hon. Prime Minister may do
as he likes in ‘his case. It is a differ=-
ent matter to express and repose con-
fidence in the hon. Prime Min'ster, but
it is quite another matter to say that
in this particular matter we would
ab’de by the verdict of the hon. Prime
Minis‘er or whatever acti m the hon
Prime Min‘ster chooses to take. 1
think that this whole approach to
renewed and resumed Indo-Pakistan
negotiations is an example of ill-
conceived assumptions angd of dis-
placed diplomacy. I think that the
failure of these negotiations was buil$
in ‘n ‘he very situation. I was very
happy, therefore to find that one ol
the hon. Members from the Congress
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Party, an hon. Member who hails
from Kashmir, was able to speak un-
equivocally and eloquently in defence
of the territorial integri'y of Kashmir
which is the subject matter of these
negotiations. I am glad that there has
been this fearless expression of opinion
even from an hon. Member of the
ruling Party cver whom generally the
sword or the whip hangs very heavily
ang threatening’y. I hope, that expres-
sion would be iaken as an authentic
mandate of the people of Kashmir and
would persuade our Government to
put a moratorium on all such funda-
mentally untenable negotiati ns, The
Government must declare once for all
that no part of our territory is a ne-
gotiable commodity whether it is in
Ladakh or in NEFA or whether it is
in Kashmir. It is only by dealing
honestly, forthrightly and truthfully
that we can hope to win. Our
emblem says “Satyameva Jayate”.
Why then abandon the truth which
we have held dear and to which we
have clung all these years?

I think that the failure of these
negot'a ions was writ large even when
these negotiations began. When the
Pakistan Government made to our
chief negotiator who was visiting them
a present cf the Sino-Pakis'an Pact
which is going t» be finalised very
shorily n Peking which Mr. Bhutto,
the Pak Foreign Minister, is shortly re-
ported to be visiting; the faiiure of
these negotiations was a foregone con-
clusion because the DTakistani press
ancd politicians have been running a
campaign of vilificatior and huve been
singing a hymn of hate for this coun-
try, do you think that in ail realism and
in all honesty we can build an edifice
of goodwill on these slender founda-
tions? I hope, the Government tukes
stock of the situation ceases to toy
with such fancy ideas and, therefore,
stops fronf rendering greater harm than
they would have dorne by abstaining
from such negotiations because the end
of these negotiations which we can all
foresee I1s bound to create greater
1ll-will and is going to deepen the
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chasm which divides these two coun-
tries. This I say with a heavy heart
because I sincerely believe that the
destinies of these two countries are
truly tied together. But as hardhead-
ed politicians, as people who take
stock of things as they are, we must
realise that this was not a propitious
moment to launch negotiations either
on our cwn or on the promptings of
any other power.

I think, such negotiations, apart
from being foredoomed to failure, are
also humiliating and demoralising for
the honour c¢f our country. I think,
the Government has not paused to
consider the profound damage it does
to the minds of the people living in
the emba‘tled and so-called and sup-
posedly disputed area of Kashmir to
which we are c'mmitted by our na-
tional policy reiterated time and again.
The Government has not paused to
consider that this has caused embar-
rassment to our friends and that this
has caused discomfiture to those loyal
adherents of this idea because Kashmir
does not represent merely a piece of
territ ry to India but Kashmir js re-
presentative of all the secularism that
we have proclaimed so far., Kashmir
represents indeed an ideology for
India. Therefore, negotiating the
territory of Kashmir on whatever
basis or premise is hardly tenable and
hardly accentable ‘o the nation. I am
sure, the Government would realize
that the pe'ple do not endorse any
such policy; therefore, they would
abandon this as soon as they can.

I should like to end this by saying
that Pakistan, ruled as it is today,
continues to be a cynical, restive,
petulant fragmentation of a seamless
fabric. It is not possible today to
negotiate with Pak’stan because it is
not at peace with itself. Tt is suffer-
ingefrom an inner turmoil. Therefore
trying to negotiate and make an effort
which is foredoomed to failure is
really trying to demonstrate that we
have not even learnt an elementary
lesson in diplomacy.
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I should like to advert to the obser-
vance made by some hon. friends re-
garding the abuse and misuse of
powers under the Emergency. I am not
conversant with the details how it has
been done and in what manner it has
been done, But I do feel that justice
should not only be done but it should
seem to be done. We are a great
country; we have a great system
of democracy and we must there-
fore, 1 suggest, evolve a system
by which these complaints could
be reduced even if these ccm-
plainis are nst well-founded. 1 had
suggested earlier, both in the informal
meeting that we had with the hon.
Home Minister and later on in the
House when the Defence of India Bill
was being discussed, that we must
evolve a committee of Members of
Parliament or some other committee
or, better still, an Ombudsmann on
the Scandinavian pattern, t{o take into
account all such complaints where the
rights and liberties of citizens are
affected. The institution of Ombuds-
mann has functioned wi'h great suc-
cess in the Scandinavian countries. It
is the institution of a high jurist, of a
jurist of repute being appointed—
being elected, if you please—by the
Parliamen* t~ that high office, in order
to go into all comnlaints and griev-
ances of administrative violations of
one’s rights anq liberlies. This has
functioned with conspicucus and spec-
tre’ar success jm the Seandinavian
countries, and I would suggest thal the
Government may in right earnest un-
dertake consideration of the feasibi-
lity of introducing this institution in
our country,

T should like to mention very briefly
afbo'ut the gold control measures about
which many ¢f mv predecessors have
!mo‘(e'v. I think tha‘ the ‘mpression
is widespread that closely following
on the heels of the failure of the
gold bond policy the gold eantrol mea-
sures were brought in: that is to say,
¢ nsent was replaced bv coercion. 1
arp no' against any regulatory mecha-
pism in case it 1s for the welfare of
th's countrv. particularlv in this state
of emergencv. But I do think, Sir,
that with all honesty and wi‘h all the
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earnestness I have tried to see the
efficacy and the utility of these mea-
sures and I fail to find anything de-
sirable in these measures. I do not
think that the attempts to elicit the
accumulations of g.ld by these mea-
sures are likely to be successful. After
all, the Government is only calling
forth non-ornamental gold. Ornament
gold in this country is 85 per cent. I
am certainly not suggesting that Gov-
ernment should now embark upon
calling forth ornamental gold also!
But for the little gold that you are
likely to obtain from these measures
and for a certain curb that you are
likely to be able to put cn smuggling,
which may be to the tune of Rs. 25
to 50 crores annually acording to vary-
ing estimates, I do not think you
have the right to put out of employ-
ment at least one mil'ion people, and
perhaps at the most two and a half
million people. 1 wouid not agree
with the higher estimaie; uf the num-
ber of goldsmiths and artisans lhikely
to be rendered unempioyed by these
measures, because 1 do not think
they accord with various other calcu-
lations that must be taken into
account. But that is a very large
number of pe ple to add to the army
of unemployed in this country. That
is much more than we are able to
provide for.

Therefore, while the Government is
trying to elicit gold from the rich, they
are actual'y penalising the poor arti-
sans and workers who wiil have no al-
ternative possibilities of doing gainful
work. Now, I do think that the Gov-
ernment cannot be sitting pretty while
this large number of people go ou! of
employment; the Government cannot
sit as passive spectat rs while all these
people go begging or go looking for
their bread, not finding any. This is
the responsibility of the S'ate in a
welfare state, and if the Finance Min-
ister had thought it fit to bring these
measures for the grea‘er good of the
greatest number of this country, then
the Finance Minister should have at
least at the same time thought of pro-
viding for these people whom he was
likely to render out of employment.
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Mr. Deputy-Speaker: There are
one or two more speakers from his
party.

Dr, L. M. Singhvi: There is one more
speaker from my party.

Mr, Deputy-Speaker: He has
already taken 22 minutes.

Dr. L M. Singhvi: Well, Sir, apart
from the fact that the Finance Min-
ister’s name, as a consequence of taese
measures, will not have the oppor-
tunity of being written in pure gold—
it will have to be written only in 14
kt. gold—1 think the other consequen=-
ces, the dislocation of econcmy and the
psychological impact on the peopie\ is
going to be so considerabie that no
one can fail to accuse the Govern-
ment in this respect of being quile
heartless and of being quite thought-
less. I hope, Sir, the Goveinment rea-
lises this and, if it is not ckle to make
any amends now, at lcast 1t proceeds
with a'l expedition and will all good-
will and earnestness to provide for
these artisans and goidsmiths who have
been rendered out of enmpioyment.

I should l'’ke to say that in this I
understand that several jewellers who
were earning fore’gn exchange for us
and wh se produc's contained oniy a
small percentage of gold, have alsn
been adversely affected. Now, that
could not possibly have been the in-
tention of the policy, because we are
trying to conserve foreign exchange,
we are trying to earn more foreign
exchange. And f this is ‘he conse-
quence of this policy, certainly it has
not been properly thought out.

Sir, since the time at my disvosal is
short I should only like to conclude
#o far as the gold measures are con-
cerned, by saying 'hat it is a melan-
choly misd‘rection of our plan efforts,
of our economic effrrts and is a law
that may bz used for building up an
organised black market in the country
and would benefit only the unscrupu-
Jous. I should like in this respect to
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quote, if I may, from Shakespere who
said:

We must not make a scarecrow of the

, law,

Setting it up to fear the birds of
prey,

And let it keep one shape till custom
make it

Their perch, and not their terrcr.

But we are making the law the terror,
and not the perch, of custm. This is
a law which has provuked great pro-
test and extensive opposition in the
country and any governmerni respon-
sive to the feelings and the plight of
the people would respond in an ade-
quate measure, I hope.

Sir, I have a few things to say
about various other things which I
shall briefly dwell upon. I want ‘o
say that the emergency has not regis-
tered any impact on the administra-
tive machinery. Corruption continues
to be where it was. And I was soiry
t> find that the Home Minister was
not prepared to say anthiug positive in
respect of corruption at the political
level, which I consider to be the brecd-
ing ground for corrupticn. What objec-
tion c uld there be to appointing a
committee or eliciting statements of
asse's from politician3? I do not
accuse any one but, as I said, the im-
pression has been created in this
country everywhere and it is for e
good of the administrat-rs themselver,
and the politicians and ministers, that
they are honest, that they are cleared
out by creating a proper institutional
mechanism whereby they can say that
they have declared their assets and
that all the criticism against them is
not well-founded. In respect of that
the Home Minister could only teil us
that although there are rules f-r the
declarat'on of assets of the officials,
there are no rules for the declaration
of assets of politicians. This informa-
tion ‘he House already had. What it
wanted to know was whether the Home
Minister was prepared to do anything
definite in this matter to take care of
this situation. I had made a reference
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to this situation and I had made a de-
mand of this kind speakuig on the
Address of the President last year.
But I find that there is no responsive-
ness in the Government to handle the
situation and to satisfy not only the
Members of the Opposition but to
saisfy the people at large in the
country

Then I should like to say that red
tape has increased very considerably
end bureaucratic methods still reign
supreme in this country. The emnier-
gency has only added to the red tape.
You have to cbtain the clearance af
this Ministry and that Ministry to get
things done. But nothing has really
been done by way of cutting out the
red tape and bureaucratic methods.

At the same time I should also like
to say that the organisation of civil
defence in the country demonstrated
the kind 'of confusion and lack of co-
ordination with which this Govern-
ment is beset. It is a novel example,
I think, in the history of parliamen-
tary institutions that th: Prime Min-
ister had to come out in an open
public meeting criticizing the air-raid
precautions which were being taken
and introduced by the civil defence
organisations. Now I understand that
the Manual is being revised to bring
it in consonance with modern condi-
tions, How is it that without the
knowledge of the Prime Minister civil
defence steps are taken by the various
departments of the Government, and
the Prime Minister has to criticise
those measures in a public meeting?

The same can be said, I think, of
the statement recently made by the
Minister of Economic and Defence
Co-ordination. It reveals a callous
lack of coordinaticn in the depart-
ments which is the supreme need of
the momen.

In the same wav, J would suggest
that economy in Defence expenditure
is necessary. Eccnomy in the entire
Government machinery is necessary;
at the same time, economy in defence
expenditure is necessarv. 1 would like
to say that this branch of expen-
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mains a close preserve of only a few
to scan and scrutinise. I would very
much like that a Committee of Parlia-
ment on the lines of the Committee
that was appointed in England, is ap-
pointed in this country to go into
Defence expenditure from time to
time, to see if it is in consonance
with Government’s Defence policy
and suggest economies wherever
possible. There should be these checks.
Otherwise, Defence expenditure is
going to be something of an unknown
factor to all of us.

I should like to end by saying this.

_ A committee on public sector under-

takings was promised to us. I am glad
that the Minister for International
Trade is here and I think he would be
able to vouch for his colleague, This
Committee was promised to us many
months ago, Each time I tried to bring
a motion in this House for this, I was
told that the Government was going
to bring a motion. When the Govern~
ment themselveg are bringing a mo-
tion, a private Member is precluded
from bringing the motion. Bui the
Government withdrew the motion it
had notified. This is a way of paralys-
ing parliamentary activity. I shculd
like the Government to prcmise when
they reply, that this committee would
be brought into existence before too
long.

I should also like that a study is
made of the extent to which the Direc-
tive principles of State policy are be-
ing impiemented. These Directive
Principles are the sheezt ancher of our
Republic. If there is no growin of
those institutions and po'icies vrhich
are enjoined upon the administraiors
of this country by the Directive prin-
cipies of State policy, we would be
nowhere. After all the letter and
the spirit of the Constitution must be
focllowed. Though these Directive nrina
ciples are not justiceable, they are en-
joined upon the State. In S0t ob-
cerving them in not implemcenting
therm, the State is showing diste-
gard to the letter and the spirit of the
Constitution. I would demand that a
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Commission is appointed to go into the
extent to which these have been imple-
ted and the reasons for the slow im-
plementation of these Directive princi-
ples of State policy.

1 should like, in the end, to pay a
tribute to Major Shaitan Singh, a re-
eipient of Param Vir Chakra, whc be-
Jonged to my region. I and the people
»f 1ay area are very proud of M or
Shaitan Singh's great achievements
on the battletie'd. But, at the same
time, I should like to say that the re-
&ion to which he belongs is in a sordid
and miserable state, Pccple have to
go 12 mileg to fetch a pail of water.
1 think that at the time we are paying
tribute to the hero of Chushul we
should look after the ccnditions of the
people in that region, and commemo-
rate his memory by opening more
schools and giving better facilities in
that area to which he belonged which
he has greatly honoured by his heroic
and gallant role inthe Chushu] cam-
paign.

1 am very thankful to you for giv-
ing me the opportunity for making
these few observations,

Shri Manivangadan (Kottayam) Mr.
Deputy-Speaker, 1 deem it a great pri-
vilege to associate myself with the sen~
#iments of gratitude expressed to the
President for his Address,

In his Address, he hag pointed out
the objectivegs we have before us and
also our efforts in achieving these ob-
jectives. The President has mentioned
briefly some of our achievements. If
we view the achievements in the back-
ground of the difficulties and the great
problems that are facing us, my sub-
mission is that the achievements are not
emall Any country, in the situation
in which we are placed, can be really
proud of the achievements, We are
at the cross-roads or histosv and our
futufe depends an how we face the
problems that confront us now. While
wrying to usher a better future for the
millions of our countrymen, we are
faced with aggression from a neigh-
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bour with whom we were associated
for so long. When we are trying te
build up the country through succes-
sive Five Year Pians, tue Uocdomn and
honour of our country is now threate-
ned, The President hag stressed the
necessity of facing the issue bodly.
He has stated:

‘“The freedom and honour of wu
country must be given the firs§
place and, if a country cannot de-
fend them, then other matters lose
significance. The nation’s activi-
ties have thus been concentrated
on thig basic issue.”

Therefore, it ig very clear wha$ omr
objective now is and what the maim
issue that faces us now is. I do not
think anybody will dispute the impor-
tance which is aitached to the ciience
of our country. The nature of the
tactics adopted by the enemy being
what it is, we have to be very care-
fuil and we cannot be sure that the
cenfiict that now exists will be shor-
lived, So, we have to scheme things
in such a way that the prosperity of
our people is not jeopardised. The
surest method of meeting any such na-
tional emergency is by strengthening
the nation. If we falter in this, every-
thing will be lost, There seems to
be an opinion that the Five Year Plans
should be scrapped. That means that
our economic development will be put
a stop to and people wiill be having
nothing to look to and their gspirm-
tions will be failing. The hopes amd
aspirations of the people have to be
realised by the successtul working ef
Five Year Plans, I admit there mush
be boldnesg on the part of the Govern~
ment to decide to go forward with
the Five Year Plan. In the Address,
the Pregident has stated:

“It has therefore been decided
to continue implementing the
Third Five Year Plan with such
minor modifications as may be
necessitated by the circumstances,
and by reorienting our industrial
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pattern so as to give priority to
defence needs.”

1 have to congratulate the Govern-
ment for taking this bold decision, in
apite of defence efforts and in spite of
various other difficulties, to go for-
ward with the Five Year Plan with-
out serious pruning of that.

As I submitted, we are now at the
cross roads of history. If we fail in
our duty now, we wiil be meeting
with utter disaster. To face the pro-
blems that are before us, great sac-
rifices are necessary. It has been
amply proved that the people at large
are ready to undergo any sacrifice.
The spontaneous response of the
people to contribute to the National
Defence Fuind is ample proof vf the
enthusiasm of the people. Some com-
plaint has been made here that pres-
sure and coercion has been exerted
for collections to the National De-
Pence Fund. Several crores have
been collected and several thousands
of grams of gold have Leen coniribu-
ted to the National Defence Fund. I
was pained to hear Shri A. K. Gopa-
lan, the Leader of the Communist
group referring to certain matters and
saying that widespread compulsibn is
exerted by the authorities for collec-
fing the fund. 1 was reminded then
of a report regarding a broadcast from
the Peking Radio which was saying
that in India, poor people are harassed
and collections are made. Now, 1
may be excused if 1 say that the
Leader of the Communist group was
repeating the same. He was giving
certain illustrations.

In this connection, I would like to
bring to the notice of the House the
statements made by the Prime Minis-
ter himself ang also from various
other quarters that no compulsion
should be resorted to. It is a volun-
tary contribution, and no compulsion
whatsoever should be resorted to.
That is the definite policy. When
several crores of rupees are being col-
lected, I do not deny that there may
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be one stray instance here or there
where some feeling must have been
aroused that there is a sort of com-
pulsion. My submission is that such
instances should not be made much
of. Here, the impression sought to
be created is that a widespread com-
pulsion is being exercised, anq some
stray instance here or there is being
generalised. He was referring to an
instance wherein a person, in his
words, is alleged to have said that
the Chinese would have behaved bet-
ter. I know that there are certain
people in this country who feel like
that.

Reference was made to the large
amounts contributed by the trade
union members under the leadership
of the Communist Party. I do not
deny that. But I may submit that I
know instances where contributions
have been made by the adherents of
the trade unions led by communist
leadership, in spite of their leadership.

Reference was also made to & state-
ment recentiy made by Shri S. A
Dange. 1 do not know whether he
made it or not. There is such pro-
paganda going on in certain quarters,
and I know that personally. If such
things happen, if an effort is made, a
deliberate attempt is made, to defeat
the collections to the National De-
fence Fund, certain reports may go
to the police, and some enquiries
might have been made. The leader of
the Communist Group, before leaving
Kerala for the Parliament session, had
published in the papers that he had
written to the President, and he had
also made a public appeal or publish-
ed a public appeal to inform him of
instances wherein compulsion had been
resorted to for the collections. I do
not know how many instances have
come to his notice, and how many
people have written to him. But the
idea behind this is to make it appear
as if certain things are being done,
and then he published it in the news-
papers, saying ‘Please let me know
where this compulsion Bas been re-
sorted to’. What is the purpose be-
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hind it? My submission is that this
sort of propaganda against the Gov-
ernment in their attempt for this war
effort i a matter that has to be
seriously viewed.

He also stated that Congress people
were utilising this opportunity to
strengthen their organisation. I may
submit that just the contrary is the
position. My hon. friend was speak-
ing about the situation in Kerala. In
Kerala I know that in almost all the
committees, non-Congtessmen are in-
cluded, and large numbers of them
have been included. It may be that
in some places, certain individuals
who feel themselves to be very im-
portant in the locaiity have not been
included, and an instance was pointed
out by Shri A. K. Gopalan himself by
referring to the statement published
in a paper, according to him, a very
responsible paper, of one Joseph, a
very responsible person, according to
him wherein he has criticised the
authorities concerned for not includ-
ing certain people. I come from the
place that Joseph is from, and I know
that it is only recently when these
publications have come that we hear
of him; but he must have his own
opinion about him; he may be feeling
that he is very important, and unfor-
tunately, the perszons concerned in
forming the committees might not
have known that. That is all.  So, if
a particular person is not included in
a committee, he comes forward with a
statement saying that here is the party
which is doing this and that, and
that the Defence of India Rules are
being utilised for strengthening the
power of the party and all that. My
submission is that this sort of propa-
ganda should not be encouraged.

He also referred to the arrests of
communists. It is true that certain
communists and a few non-communists
also have been arrested under the
Defence of India Rules. Their cases
are being reviewed regularly. Several
of the persons who were under de-
tention have already been released.
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Sti:l, some people remain in custody-
I have never come across a complaint
from any responsible quarters 'of any
misbehaviour to them. They are pro-
perly treated. But due to circum-
stances which we all know they have
to be kept in custody for some time.

A reference was made aere from
different groups to the non-align-
ment policy of Government. We do
not know why this non-alignment
policy is being brought wup. Of
course, there is one section which says
that the non-alignment policy is an
utter failure, and there is another
section which wants that in the name
of this non-alignment policy we
should refuse help from the West
This is the unfortunate position in
which we are placed. My submission
is that the non-alignment policy pur-
sued by Government las been a
thorough success. It does not prohi-
bit us from seeking aid from any
country, and we are getting aid in our
time of necessity from all countries, to
whichever group they may belong.

Our acceptance of the Colombo pro-
posals was criticised here. Our accep-
tance of the Colombo proposals has
proved to the world who is right, The
vascillation shown by China in accep-
ting these proposals has proved how
hypocritical they have been. So, the
very fact that we are willing to accept
the Colombo proposals has shown to
the world that we are correct, and
even countries and statesmen who
were not willing to grant that India
was in the right hav: ncw come for-
ward saying that India's position is
correct.

The President has referred to the
position arising from our acceptance
of the Colombo proposals. We do not
know what the Chinese are going to
do. If the Chinese are not accepting
it, our position has been made very
clear, that it is tantamount to rcjec-
tion by them. As to what is going
to happen next, we are not aware of
it. Our resolution here an the 14th
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November last stands and we are com-
mitted to that, and at any cost we
are bound to recapture our territory
from the enemy’s hold.

In this situation, our military pre-
parations have to be made very care-
fuliy and in a very planned manner
and they sre being made.

Regarding the ‘air umbrella’, some
name like ‘air umbrella’ has been
brought in. The point is this. If
there is an attack cn us, if there is
a war, if there is an air raid on
India, are we to remain unprepared?
Our Air Force is not now in a position
to meet the Chinese air attack. In
the circumstances, we have to prepare
ourselves. We have to get ready for
any contingency. Powerful countries,
which are our friends and which have
proved by their act that they will help
us in any way, have come forward to
find out what improvements we have
to make. The Prime Minister this
morning very clearly stated what the
position is. Yet there are expressions
of doubt and fear from certain quar-
ters. 1 do not know why there
shoulq be this fear and doubt. There
is no question of slackening of our
preparations. We have to be prepared
for any contingency. That is the posi-
tion.

15 hrs.

In the situation, my submission is
that I cannot understand the logie
behind casting doubt on the Govern-
ment or the Prime Minister with re-
gard to these matters and saying at the
same time that the Prime Minister’s
policy is the best policy. The Prime
Minister and the Government will
never betray the country. They stand
by the people. They are determined
to maintain the prestige of the coun-
try; they are determined to defend
the country; they are determined to
drive the enemy out of our territory.
In the circumstances, my submission
is that preparations have to be made
and help from other counfries capable
of helping us without any strings,
accepted. This is what iz being done.
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Since I have no more time, I con-
clude by fully supporting the Mbotion.

oY 7 0 fero arfex (srma) -
INEAT wITA, TEAld@ W F wiw-
AT F T T ¥ S gRE grew F
Imgw &, & SE &1 gwdT 7@ F
fad @31 gur g 1 wozwfa St w1 Y
TF TF A99 & IT T gAR W AT
T A A3 6T ¥ 9gM R AT gAAr
£ 37T I 99T AR W F A
ST ET ¥ A30947 § I 9 Fa=r< w2
w3 FEC § 1 Tzl ot ¥ oY woe
T # A 3o TUAG WG L 9T F
e are ¥ SE 7 fegrgmmm A
T & FAT ] A1 A w7 wrHen
EITFAaRATTATTA 1 T
Y " # SREf A oAy qufery
& SR I 9 9% foar @, g 99
FIPIFATT FTINLTF0E 1 graai o
T A FL aF a5 & fr 33 qug I
& I § A AT 9% qF e
TG AR ANTIF g F ag N
T lESTI AT e &
S A ATAAGARL B qria) g,
g 3F W1 IT N g
W ¥ WA a¥ A EFog A
§ 5 =7 wiwdr 7 fggema =1 faw
ﬁﬂfmgngﬁiﬂmﬂﬁﬁ
Y a5 ¥ e o foar & ae
Tz (O F qEr WA g S5
fafrezt %1 SEETEE EE &
WIS # f5geata &1 sl & a1
dr wfadt wearc & 0, 57 ¥ e
T F AW QaT 577 ¢ o sw
&1 a9 ¥ 3 & A #1 qveom
fermasr s P E g g g2
TeLE A AT arT oA 8, o7 /% a3
Ty g F N 9 ¥ qafeR g, WK
Q7 73] 79T A faww ) T
W@ T E | AT FJ T@E A
TR, I K TF G §, wwe qF &9
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[sr o Fae qarfee] -

@ F wEA A Ay v oS S
AFRHATEARE FT qfedr #7599
i $rF TG wwwy, © wiE} vy axg
& arfedT 9TEY & ) @ FT S g
w@aT 9t ¥ g § 9g @7 A @9
AT T8 §, AfwT 3 F o § e
TF B €WAT WA § | T A HY
# facger 7 "W AOE |

Y T fag (F90) - G
TR ¥ AW A AT ST AR

3
4

ﬂﬁofﬂom:ﬂ'@m
A g qafad J\AT qHTT AT ;AT
2 | TF ST HIX QT FF AE 31 9 4
A F FF e X WM, A _far W
T | I 1T ATC FT L& @Y | g
g @ 5 §r X aA A fax ax
Az | I F W fF, WA @
FifeTr Tg0 faar | Se Fgw W
FOFAT AT G A foer @ FIfFw =
¥ A 7O ) T 9T T T T AT
am A ¥ 1 R WU are
W, faet 7 feet @n @ gark ofee)
&1 faia F3 =1y g, &g S« favy
T FTE Gafasd S@ oa@ ¥ oA
agn

@A A ot & wET A E
ag %% ¢ f5 wegafa st a4 wwq oify-
AN F &F U F Fg ¢ -

@ § 1 wfew fagy 79
wWH & A ¥ W
CERCU ) (O EE Gl 14
g R T 7 T
feur & fr g9 39 "we
¥ AT 99 &9 WX
qUAT T AT 9T
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i s 31y #Y g A

¥ A9 AT |

ITF TH @ GFC  AYAT AT HH,
R & gAAT § 39 97 f9% oy
qIE TF A R drEq TE @
7fEd | S 979 7 €T § 97 &1 weaw
IR 1 TH W UG ST @A § %
FT FT A GG 98 FF FA 8, Al
T 9T FE T T ARG G G _FAT
g 5 ag el o=g a8 7 F TR H
& AR fee fggeam o= gHaT #X
21 @R BT F g7 @y $F TH T3t
9 T g & 19 w7 9@ FIer /49
PTAR A g aeE 1 77 § 7
T G TEF | IT TH T EHTT 5T
FF & T AR AT @I g fax
WEAR M AIE N AT 3w ¥
faafar § &7 & fadi & Y A%
gHY qCH AT TF FH oA AR
g g fod i @7 €T ¢ )
zafad gF arg @1 g % &7 @
HYAT FTT 3T AZ FT § ¥ oF W
& AYAT AL BT KT FAT & @Y
TH TBWA gg ar=Ar afed &5 At
fred o¢ g A1 JarE gHeT W FAT
2 A S HYAT OF QF OF AAT § I9
F qQAT & | T A {A F Wt
T FT 79T qIE AT ) I &7
afq g qgeaTT 47y @1 9 qgeEm
X S qgea™ F1 FEAT g ST
F T aOEr wEax w3 fagr | 9w
F A9 MY g | A9 A« fowaqw o
X ag WET TTAATT F AIY FIX W
a1 WE FT A IT AT AFF ¥ AT

. QU AR wE e T | e ggear

F 9 qgerEE w7 @ WA ¥
& | s X AN A F faq w
g% 53 faar f5 9@ & ovar G @
WEY GRAAT F AT L 9F A A FEAY
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FIqAE IT R ATY | AW A I
FT YT T TAT FgT | AT A FTAA
AL 9T AT | 57 F ) wwar R
3 0T ¥ Frorar o7 31 S=wF A
cwE wff A 3w F f T 93T
A AT § ¥ gAgen f5 aR
AT § qEArw #T awr 79.f57 SfF
Iq A AT F T O et freaw
& 9| ¥ 327 9T ST &A@ g
£ 139 7 Fa1 f5 s wzd qu staw
FOF X O 3759 F Trq qEAir
F T 1 59 F fow gg 4y TROAA
FFTEEN 1 9T F Fer g AR
qrr gfar & ggeal #1 fry @ afsw
Sq TF q oaT 1 g o o
[T A qr@ AG I | WX AT
IF § TTF KT ST 4T | T TIX IIT
FAMDF T T oA FT aWAN
& AT FIAT ATEAT AT, g qEAT
A AT A W LD R WA
A ¥ FEA 41 5 sq TH I T AR
Tg g a9 qw A @ TEl oA
®FAT | & arar v g B FEAl
G GAT T | AT HEY Gl F1 ST
& FT FET F 9T 7 AR 9 B
QT AT F FE | AEA A I
o, ofex aeX wTEr AR |9 99T
W 39 § Ao fore o A« mar g
qr | 991 F S oo fear AR SE &
foer ¥ 3w g ¢ faar A7 T
f& a9 @ W& & I+ fxr faan,
@ I 7 77 5 #9 g a9 awd
- oy

@ A FgA 7 "aaw a8 € o
TR IEw @€ @ I 7§ W
T qyd g Mifeai @ré & | F1E frara
w9 1 75 et f g ey s
# 913 ¥ Myt @S g1 1 W 7= gy
QO gad DA afgd & A 9w
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R AT g AT gEIR JET I F
93 3f A7 3T F1 31 X et a0
T AEY § % 9T F1 g w4 3G |
g Fm adT BT ar@ aq g
qmt 7T g § 0 ag v wfew €
7T T a7 7T §F HUAY &AL IR
FT W E | T N EE am I
TH FF7 g9 IE AR A & 9 #}
dFa e g A, o o 3 gw

C® T g9 FT oA e & 39§

I F FET AT | 9T FT AT
TAT ERT WX g QIR AT g0 |

ar F oot wzd A e A
faarer 2 <@y ar 1 cqY fe=fawr
F wet FEar <A E fF 99 & A
¥ e Wk e § o v Y
W %1% @ ga Qe a9 T A T8
gt afi g g o WEd F e
wfrafar @& s g Fer
oF T®T A9 w1 i fear o gl
wufage frar, g aeamw frar ik
TR 9 n=ygr wAF A fear &
sTeal § & o qwr 397 §) T9F I9E
Y W F| gA) FH-F Y I A
B qaT FX, 1 fR ouw A 5w W
7 1T F A §, THQ GG SqF G4
QIR FH T g9 QT AGT 4T |

Q% qTT Qa1 € TaHae
F¥ag e g

st no o arfee : uF o &
I FEAT A8V E | qegafa i 7 79
YT & TG T A A6 FET Y ¢

"EATR TR AT T & TAT AT
FHE 9 T § AT B AT
@ FT g gH TR 79 @ 9%
faare waar & 1 fdlr W 3 M
A HT goorg qaa T NS §
T T w1 W T AG q=T
FEAT AV AL WAL FT TROAT
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[+ 7o faro qaifey]

T RIE ! IR AT W
@il For 1@ g w9
Hheza g1

T I agafa A F wrow N q@T E A
M FW & Fifaw § | W wel {7 78
T qfd) 9@ § & g wen
A HIT AZATAT FY F149 W@AT & |
N @ fgafexr & & O @ F =wwow
A AT AT § | TEAY 919 Q) T
g aatas s gwa
T § TZ AT & | TF A IITHTANT &
UYA; AIA GHAAT AT | R TG
T N fr ¢ Mm@ ar 94§ 2@
T | I TEHT GHAT 4T & forwT
fa=r g T g | T Aifae fag X TR
Fx Ft faar a1 fr g7 gway @ fw
mfgz fag g @ | A A 38y
RN AW EY FF Iwar ar F3 T4
@I, SR N KW & qg WQ Y,
IEF TSN WIR MM S o
I {q9IE; AT M | 70T {7 712 FT
73 4mT T3 § i ¥ frd i)
o) & a1 7 997 | T R aEa
&1 faT

‘e faETe A WEe AR
I 9E FqER a4 q@ax 1

TTRAT R § q& F1TEG § | SgI
oy a1 f& ¥R sTa v @l )
O3 ATE § g9 /T AR W 93 ;AR
 ICF HISH; {IC 0, qAT A T
TR E LT A AT K W eE
“fegae fr 5 o o gon e
FJT T TC KT AL 9T 95 |/ AT
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Shrimati Gayatri Devi: Mr. Deputy
Speaker, Sir, I wish to thank the Fre-
sident for his Address. It is a!most
a year -ago since Dr. Rajendra
Prasad Addressed the new  Par-
liament. Since then many catastro-
phic things have happened to our
country, For the first time, indepen=-
dent India hag faced an invasion. The
mistakes that our leaders made are
too innumerable to be enumerated.
The people of India have lost faith
in the way in which our Ministry
has handled the three most important
aspects of Government, namely, de-
fence, economy and foreign policy.

It is the primary duty of any Govern-
ment to protect its frontiers. In this
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our Government has utterly failed.
They were also wrong in their esti-
mate of Chinese intenuons. In any
true democracy thev would have had
40 resign. But fortunately for the
ruling party in the face of Chinese
aggression the whole country rose as
one. Members of the Opposition re-
solved to help the ruling party in
this crisis. We passed unanimously
the Defence of India Act. We felt
sure that the Government would
now rectify its mistakes and that
they would act correctly and bravely
and get for India the support of all
friendly countries who share our
ideals. But now the shooting war is
over and a cold war has begun. When
the Chinese withdrew, the Gevern-
ment was left bewildered but I
must say that they were very quick
to take advantage of the situation.
All our hopes that they would re-
medy their mistakes were dashed
to the ground for as soon as the
Chinese withdrew and we were not
threateneq by immediate invasion the
ruling party who had suffered a
great loss of prestige for having ac-
cepted the Chinese dictation started
rushing around al] over the country
making speeches to cover up their
mistakes. They tried to silence us
under the Defence of India Act. The
All India Congress Committee even
issued a directive which said that
anybody speaking against the Prime
Minister would be looked upon as a
tra‘tor. I think this directive has
now also been extended to his dau-
ghter. Recently. in a magazine in
a column where the editor writes some
questions and answers, the question
was: “Why wos Mrs. Indira Gandhi
Chairman of so many comm’‘ttees?”
and the answer was given: “Because
she was clever in dhoosing her father”,
This ed'tor has now been warned. I
ask you: is this the way the Govern-
ment should use these emergency
powers?

Their audacity to take advantage of
the near invasion and humiliation
of our country has no parallel in
history. If this is the way they are
going to utilise the emergency then
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the sooner it ends the better for
the people of our country.

It is not only the Congress who are
taking advantage of this Emergency
but undue pressure has been brought
by the officials all over the country,
egpecially in the rural areas. I am
not talking from hearsay. I know;
I have seen these things myself and
I am sure that my colleagues in this
House on both sides will bear me out
in this statement. Recently, I read
in the papers that our Home Minis-
ter Shri Lal Bahadur Shastri made
a statement in the Press that he was
shgcked by the way the officials were
ap%ressing the poor people in our
rural areas. Let me assure you, Sir,
that this is not an isolated case, It
i3 happening all over the country.

Take for instance, the Defence,
Fund. I believe one of my collea-
gues in the Communist Party happen-
ed to mention.... (Interruptions.)
One of the hon. Members mentioned
something about a mass meeting
that took place in Jaipur and he said
something which was written about
the mass meeting in Jaipur in which
it was saig the Maharaja of Jaipur
had given only Rs. 2 lakhs to the
Defence Fund. I should like to state
that this is not quite correct. The
meeting was not held to collect
moncys for the national defence fun‘i.
It was just a mass meeung at  the
time of the emergency in which all
parties took part. There were mem-
bers of the Congress Party, Jan
Sangh and also the Ram Rajya
Parishag and the purpose was not
to raise funds. Secondly, the Maharaja
'of Jaipur has given far more than
Rs, 2 lakhs to the Defence Fund and
he did not wish to publicise it. At
that meeting somebody happened to
mention this. In any case I would
like to say that my husband has
eontributed about forty per cent of
hig privy purse from the current year
to the National Defence Fund in dif-
ferent ways. I would like to know
how this woulg compare with the
®ommunist funds that they have got
Rot only from this country but from
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secret sources abroad.. (Interrup-
tions.) However, I agree with him
that the percentage that the poor
people have to pay to the Defence
Fund is far more than the ridh have
paid. That is why I have brought up
this question. Even though the
Prime Minister says that contribu-
tions to the Defence Fund should be
voluntary, people are being forced to
pay into this Fund.

15.30 hrs,
[SHRr KHADILKAR in the Chair]

The Prime Minister wrote to al] the
Chief Ministers of States telling them
that on no account should the contri-
butions to the Defence Fund be made
compulsory. But it is shocking to
find that this order has not been car-
ried out. The Government have
ordered their offic'als to extract
money forcibly from the people
whenever they go to transact any
business with the Government. Un-
less tiey do this, the Govern-
ment business is not transacted
and they have to go away disappoin-
ted. Therefore, I feel that if there
is one Central Defence Fund it will
be good. That Central Defence Fund
should be in the President’s name.
In that case, it would eliminate the
sense of compet’tion that is going on
in the different States and districts.
The absence of this is one of the
main reasons why the people have
been forced to pay. If, on the other
hand, there is a Central Fund, pre-
ferably in the President’s name,
under Centra' control, tire people wouid
be sure that their money woulq go to
the right place and thev would make
their contribution voluntarily,

At the same time, I would like to
suggest that this money for the De-
fence Fund should be handed over im-
mediately to the Defence Ministry, for,
the peop'e who contribute to the Fund
fondly believe that they are : giving
something to the jawans whp are
fighting or for the purchase of equip-
ment or for some comfort to the
troops whereas in actual fact it is com-
pletely misused. Wken we asked a-
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question about the Defence Fund, the
reply was that Rs, 27 laklis are being
used for the comfort of the troops and
that Rs. 12 lakhs have been given to
each Chief Minister to keep up the
propaganda in the country to collect
more funds! Do we give all this
money for that reason? That is ab-
solutely rubbish. If the Citizen’s
Councils cannot be run without the
money from this Fund, then I suggest
that they shou'd be scrapped, Few
people on these committees know
anything about defence, and they
could be easily dispensed with. 1 do
not know at whose instance these
committees were formed—certainly
not on the advice of the Members,
either of Parliament or of the State
Assemblies. These committees are
certainly not representative of all the
patriotic forces in this country and
they cannot help us in the war against
China. Al they are doing at present
is party propaganda ang self-propa-
ganda. It is high time now that our
leaders stopped thinking on party
terms. If they would only give India
the priority, and their party the
second place, they would go a long
way in rectifying their mistakes. But
they would rather keep on amending
India’s sacred Constitution to suit
themselves and to serve themselves
than to change their election mani-
festo and their Five Year Plans.

I would like to say a few words
about the gold control order which
has been proclaimed by the Govern-
ment in an autocratic manner, with-
out taking into account the reper-
cussion which it is like'y to have on
the economic structure of our country
and the sentiments of our people, For
centuries the people of India have put
their savings in gold and it has stood
‘them and the country in good stead.
Now, they have been deprived of this
right and the people have been asked
‘to invest in small savings which, in
the present day inflation in our coun-
try, is equivalent to askirg them to
put their savings or earnings in a
-scrap of paper. May I ask, is this
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practicable? Is this fair on the poor
people of this couniry and particular-
ly for the poor women in rural areas?
Are they to go and invest their sav-
ings in this scrap of paper? Through
centuries, through invasions, the
people of India have kept their gold
and that economica.ly has been the
saving grace of our country.

The Finance Minister seems to have
underestimated the sufferings of the
Sunhars, Meenakars and other workers
in the gold trade. I know because I
have seen them in my constituency
The least the Government could do,
would be to extend the time limit to
enable these people to get rid of their
stocks. Anyhow, I am glad that the
Speaker has allowed us to have a
discussion on this matter. When the
Finance Minister says that they can
carry on their trade in 14 carat gold
and that the gold ornaments will then
be cheaper, does he not realise that
a very few percentage of women in
this country can afford to wear gold
as a form of ornament? They make
gold ornaments only for investment.
They do not want just to make them
for wearing them. In one stroke of
the pen, the Finance Minister has
wiped out our age-old tradition of
Lakshmi worship, both in the houses
of the rich and the poor.

The President, in his Address, said:

“At present no actual fighting is
taking place. But the experience
of the last few months has warned
and steeled us and made us resolve
to protect ourselves from this
menace and to strengthen our
defences and economic structure to
the utmost. Our Government is
devoting itself to this urgent and
vital task.”

But is our Government really doing
that? While China is building roadse
and aerodromes, what have we done
to strengthen the defence of our
country? Our armeq forces have
suffered a tremendous humiliation and
have had to retreat in the face of the
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enemy. They were once among the
finest fighting forces in the world.
They are anxious to recover their lost
laurels, and if the time comes they
will fight again. Therefore, we must
see to it that they have the right sort
of equipment this time. So, we must
act quickly and equip them with
modern weav~:s and other necessi-
ties. We must not forget the lesson
of being miluarily unprepared. We
must n:* f.rget where the dogma of
Panchsheel! has landed us. By all

“means negotiate. But until and un'ess

we are as strong as our enemy we can-
not negotiate on an equal basis,—
(interruption) and we shall have to
give in.

We must be realistic. We must
give top. priority to production of
arms, vehicles and other necessities
for making war. Night and day our
ordnance factories should work 1o
produce these necessities. We all
know that we have not got enough
finances in this country to produce all
that we desire, but then we must get
them from abroad. We must get them
from those countries which are friend-
ly to us. There is nmo humiliation in
this.

Sir, in the last few days a most ex-
traordinary thing has happened in our
country. I am quoting from the
Indian Express:

“It was two weeks after the
cease fire that India formally
requested the study of her air-
defence needs with a view to
possible intervention by American
ang Commonwealth interceptor
squadrons to defend the Indian
cities in the event of a fresh
Chinese invasion.”

When, on such a request from India,
the joint study team proposed an air-
umbrella, a delegation of the com-
munists party of India and some of
their fellow-travellers met the Prime
Minister who, strangely enough, was
said to have told them that the Gov-
ernment had not discussed any pro-
posal for an ‘air-umbrella with the
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visiting mission, nor have the Govern-

ment itself considered any such pro-

posal. But immediately came a con-

tradicticn again in the Indian Express

from which I quote :

“Mr. Galbraith is stated to have
asked the Government of India
to take steps to tell the people
that the mission’s arrival was in
response to India’s urgent request
to consider the air-umbrella
plan.”.

In the light of these facts, would it be
that the Prime Minister would rather
placate the communists of India and
abroad and, in doing so, embarrass
the Government and the people of
the, United States and India? Surely,
the Prime Minister must realise that
the communists in India have a vested
interest in this matter bccause they
saw in this air-umbrella a potential
risk to their ultimate goal in this
country. Therefore, I appeal to the
Prime Minister not to feel humiliated
in receiving the wholehearted aid from
countries which have a common cause
with us.

In these days, when it is essential
for us to sten up our production, spe-
cially in agriculture, I feel it would be
a good thing if the Government would
be kinder to the peasants who are the
backbone of our country and from
whose families 90 per cent. of our
patriotic and brave jawans come. I
am sorry to say that these people are
being unnecessarily harassed. They
are being taxed beyond their means. I
feel they should be given every en-
couragement to produce more, ‘The
agricultural production of our country
would, I am sure, increase if our pea-
sants could be assured of their land
proprietorship and if they were given
some concessions in land- revenue. I
earnestly implore the Government to
examine this question,

Mr. Chairman: The lhon. Member’s
time is up.

Shrimati Gayatri Devi: In conclu-
sion, I would implore the Government
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10 be realistic and not put their party
policies before the interest of the
country. They have succeeded in
humiliating us in the eyes of the
world, and what is even worse, they
have humiliated, as I have said before,
our armed forces of India which were
amongst the finest in the world. If
they cannot redeem the shame and
humiliation they have brought to this
eountry, then, I would appeal to their
patriotic sentiments and ask them to
consider whether the time has not
come for a radical change in the
leadership of our country,

I would remind the leaders that
India comes first—service before self
—and that no one is indispensable.

Shri Balkrishna Wasnik (Gondia):
Sir, just now we have heard the sweet
Maharani’s gallant speech in a melodi-
ous voice. The contents of the speech
were just the same as those of her
leader, the hon. Member, Mr. Ranga.
She had said something about Mrs.
Indira Gandhi, I am not here to reply
on behalf of Mrs. Gandhi. But I would
like to remind the Maharani, she is
not here, so through her leader and
other Members of her party that
whatever gold Mrs, Gandhi had even
the small ornaments for her dolls—
she has given for the defence of India.
But the great contribution the Maha-
rani and her gallant husband, the
Maharaja, have given for the defence
tungd is 14 per cent of the privy purse.
(Interruptions). Look at the contribu-
tion that has been made by even the
eommon workers, the farmers, whose
aeverage income per month is not even
Rs. 100, They have contributed one
month’s salary towards the defence of
India fund. But the Maharaja and the
Maharani have given only 14 per cent
of the privy purse,

8hri Koya: What about the Con-
gress Maharaja?

Shri Balkrishna  Wasnik:  The
Maharaja #snd the Maharani have
given only 14 per cent of the privy
purse that is given to them by the
Government of India. 'This privy purse
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is nothing but the contribution thag is
collected from the people of this coun-
try through taxes. The Maharani has
said about the change of leadership.
Much has been said about that and I
need not repeat anything.

This House is grateful to the Presi-
dent for his candid analysis of the
situation and the frank admission on
his part as the Head of the State when
he says:

“During our plan period, we
have made substantial progress in
many sectors of our economy, even
though we have not always been
satisfied with the progress that we
have made.”

What are the reasons why the desired
progress has not been achieved in the
plan period? We have to see whether
any lack of effort on the part of the
people of India was responsible for our
failure or whether the sabotage done
by the vested interests in and outside
the country has led to our failure. The
Swatantra leader, Mr. Ranga, has
made a great speech that his party is
opposed to the plan. They oppose the
plan which is based on Government’s
socialist ideals. He is opposed to the
nationalisation of industries, socialis-
ing rura] trade and collectivising agri-
culture. When Mr. Ranga does not
want nationalisation of industries, I
would advise (him to read the Vivian
Bose Commission’s report on the
Dalmia-Jain affairs. It has been sup-
plied to him by the Government, If he
has not collected it from the publica-
tions counter, I would advise him to
do so. He may go through it and de-
cide as to whether he would like to
keep the trade and industry in such
corrupt hands. The President has
rightly said that we have to strengthen
our economy and I have no doubt in
my mind that it is the socialist eco-
nomy that will deliver the goods.

The President has referred to the
Citizens Defence Council, Most of the
parties are represented there, except
the communists. Mr. Gopalan was
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critical of the arrest of Communist.
Bven today the Communists are not
ene in their voice against the Chinese
aggression. There are ctill people in
their fold who believe that a socialist
country cannot commit aggression.
Their love for communist China, I
think, is more than their love for their
own soil. Their activities, after China
committed aggression, were anti-
social in certain parts of this country.
Mr. Gopalan wants them not to be ar-
rested and to be set at large. Their
activities have been such that it will
not be in the interests of the country
to let them out even on parole. I have
a complaint that the Government have
been too lenient jn dealing with them.
Let Mr. Gopalan tell as to what is the
penalty for anti-national activities in
the communist countries and whether
the Government of India's action in
the matter has been adequate in
bringing to book the anti-nationals in
the state of emergency in which we
are today. It is the democratic Cons-
titution of this coumtry that is respon-
sible for this leniency. Otherwise for
the activities of sabotage by commu-
nists, communalists and capitalists the
punishment would have been entirely
different,

Again, look at the role of the Press
in India. They are by and large
against the Government and their
policies. I do not blame the staff and
the correspondents, but the master
mind that controls the Press. Vicious
propaganda, which has no basis, is
carried on continuously. It leads to
bringing down the morale of the peo-
ple. It is the greatest crime in the
state of emergency. They publish all
sorts of news. Just now the Maharani
has mentioned about the air umbrella.
They have published a news like that.
We are against any aid which will
wndermine our sovereignty. The con-
wrol, etc. of the so-called air cover will
be in the hands of the powers that will
providle that air cover. I am rather
eorry that the opposition people be-
lieve the words of the foreign people,
but they do not believe the words of
eur beloved Prime Minister. He has
emphatically said that this question
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did not arise and that such a discus-
sion never took place and no mention
of any sort wag there, even though
that mission came here. But our great
opposition people do not believe our
Prime minister; they choose to believe
the foreign people. I go not know the
reason, The news about the air umb-
rella, I believe, has not ben given by
any Government ageacy. Who gave
the news and how did it come in the
ress? Who are the people that brief-
ed the opposition parties and the news-
papers of India for pubiishing such
news?

This is a sorry state of affairs, I
must say. The President has expres-
sed our reolve to strengthen our de-
fence. Help from all countries is wel-
come. We will take ity but not with
strings. We should be strong militari-
ly and otherwise. We will not submit
to dictation backed by military force,
whatever may happen. This is what
the President said.

It is the other political parties in
the Citizen’s Defence Councils that
who made use of the common platform
to criticise the Government and to cri-
ticise the Congress Party. One could
do nothing but feel sorry for this. Cer-
tain people have said that the Con-
gress have utilised this emergency for
their ends, Shri Gopalan, Shri Trivedi,
the Maharani and others were cons-
picuous to mention this. I deny this
charge, But I would like to ask them
as to whether the Opposition has not
tried 0 make much for their own ends
seeing the country in a crisis. All their
speeches were only to denounce the
Congress and the Government. Is this
conducive to boost up the morale of
the country, I have to ask.

About Gold Control Order I mus#
say a word or two. The Gold Control
Order is also the talk of the day. In
my opinion, this order will be written
in ‘he history of the country in golden
lei'ers. But these letters, I am afraid,
wil] be made in 14 carat gold. The
President has said that in order to put
an end o the strain on our foreiga
exchange resources through smuggling
of gold into India, certain rules have
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been framad to bring gold under con-
trol. As the Gold Control Order was
broadcast the prices of gold came dov
and the poor sold away their gold. Tie
noney-lenders confiscated the gold or-
naments of the poor as they could not
ray back the money within a short
time when the prices of gold were
falline. But, soon afts:, the prices of
gold again went high. How did this
happe:.? The ornament: have been
excluded irom the Gold Control Order
and the prices of pure gold crnaments
went up like anythink.” 14 carat gold
ornaments are not suitable, in my
opinion, to Indian conditions. Even
with pure gold ornaments the poor illi-
terate masses werpe being deceived,
and with 14 camat gold ornaments they
will st'!1 more be deceived to the ad-
vantage of the business class. It is
better to have a ceiling on the posses-
sion of gold than have this 14 carat
business. If that s not possible, let
there be no gold ornaments at all. Let
therc be no gold with the people. Gold
in the form of oinaments or otherwise
was a savings-bank for the poor. If
the 14 carat gold canno: serve that
purpose, let ug stop people having gold
and let Governmot be the only party
which can be in possession of gold.
Sir, gold from hoarders and big
moneyed people has not come forward.
If that is to come out, let the Govern-
ment declare that possession of gold in
any form will be illegal

Sir, I thank you for giving me this
opportunity, and I once again thank
the President for his masterly Address.

Shrimati Renuka Barkataki (Bar-
peta): Mr. Chairman, while thanking
the President for his kind and valued
Address to both the Houses of Parlia-
ment, I would like to stress the need
cf taking proper steps to make Assam,
NEFA, Naraland, Manipur and Tri-
prura a strong base for defence opera-
tions, and in the context of defence of
India I wculd request the Government
not to.treat it as a lecal or State issue,
but as a nationzl issue,

The events of the past few months
have proved the need and urgency of
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taking transport and communications
in Assam on a war footing. The
Chiiese aggression has laid bare the
extreme vulnerability of this straiegic
anen atizineg out of poo:s cconamic
development awd inade te transport.

Tnoa war woele mebility of

of troops and
sypplies played a significant part, I
must sav, so far as Assam freui is con-
cerned India was caught napping, The
country cannot afford to repeat the
same mis‘cke. At the time of crisis it
wa: demonstrated that to depend upon
metre gauge and Pakistani steamer
service is very dangerous. The metre-
gauge, of course, did a very heroic job,
when for 50 days the Pakistani Steam-
er Service badly let down India at the
crucial moment, but it was potently
unequal to the demands of the emer-
gency. Even on the limited ccusidera-
tions of railway economics the metre-
gauge is uneconomlic its operating <o
being about 35 per cent higher than
that of broad-gauge. The NEF Rail-
way’s record of persistent and mount-
ing loszes is attributed to the metre-
gauge. Mr. Tarlok Simgh, a member
of the Planning Commission, said the
other day that it will cost only Rs. 40
croras to have a broad-gauge railway
line from Siliguri to Gauhati, In the
context of defence, Sir, I would re-
quest the Government to spend this
amount from the common pool and
have this line, so that there might be
a permanent transport line to Assam
from outside Assam.

Sir, you know well how the eco-
nomy of Assam js affected. Besides
the natural catastrophies like flood,
draught, earthquake etc., Assam had
to face language disturbance, com-
muna] disturbance, Naga disturbance,
Pakistani infiltration and lately the
Chinese aggression. All these calami-
ties one after another hamper the
developmental activities and affect the
economy of the State. While the per
capita income is increasing in other
States cf India, in Assam it is decreas-
ing very disappointedly. While the
cost of living jis goinz down in other
States of India, it is foing up and up
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in the State of Assam. You will be
surprised to hear, Sir, that the cost of
living in Assam is the highest in India.

In regard to power, Assam feels that
she has been neglected in the Plan
allocations by the Centre. Although
Assam hag vast potentialities in hydro-
electric development which might rise
to 20 million kilowatts, the installed
capacity at the end of the Second Plan
was only 26,318 kilowatts. The per
capita cosumption of electricity is the
lowest in the State, only 2:45 kilo-
watts as against the all-India average
of 31:62 kw. By the end of the Third
Plan, while the all-India average
would grow to 80 kw. Assam’s per
capita consumption would hardly
reach 15 kw. The Government of
Assam and its people felt extremely
unhappy over this matter., Though
the Planning Commission has accepted
the physical target set by the State,
the Commission refused to make the
required allocation in the Plan. Assam
has now demanded an additiona] grant
of Rs, 14 crores to develop two major
projects, one hydro-electric and one
thermal, without which the industrial
development of the State would be im-
peded, Similarly, the oil policy of the
Government of India, I regret to men-
tion, has yet to accord a place of
honour for oil refining that Assam de-
serves. What the people of Assam feel
is that they are mot only neglected in
the normal peace time but they are
neglected even at the time of war by
the Central Government. Only recent-
ly, the hon. Minister of Mines and Fuel
refused to give Assam one or two
rupees more as royalty for the oil
extracted from her soil. It was only
when the Prime Minister intervened
that the issue of royalty was settled
and Assam was given its due share.
These show that though our demands
are generally turned down, they are
quite reasonable. Had some of these
demands made by the State for years
past been met, we would not have had
to face such a helpless situation as at
present in the Assam border,

Only those who had been to Assam
recently can realise what difficult
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times the people of Assam are pass-
ing through. I must extend my great-
fulness and appreciation to some of
my friends of this House and some
of our leaders, inciuding our Presi-
dent, who rushed to Assam to give
us encouragement and to express
sympathy. We are particularly
thankful to Shrimati Indira Gandhi,
Chairman of the Central Citizens Com-
mittee, who has gone to Assam seve-
ral times since the crisis started. I
am sure, all of them will agree with
me in his matter.

At the height of the crisis, normal
life in Assam became almost parali-
sed. At one stage, civil supplies and
water transport collapsed but, thanks
to the businessmen of Assam, they
controlled the price line immediate-
ly. At one stage the business in
Assam was so dull that nobody was
there to purchase jute and paddy
from the cultivators. Bankers re-
fused to give credit facilities to the
businessmen. The State Govern-
ment had to ask the State Trading
Corporation to help the cultivators
by purchasing their products. There
was a time when most of the tea
gardens were deserted by their pro-
prietors and managers, leaving the
labourers to their own fate. Nobody
was there to make payment to the
labourers; nobody was there to give
their weekly rations. In the face of
all these odds, they formed themsel-
ves into small administrative units
and controlled the gardens in thr
absence of their masters and, thus
averted a major crisis. So, I must
congratulate the labourer and their
unions for this excellent work when
we were facing a crisis.

We, the Assamese people are un-
happy. But, in spite of our unhappi:
ness, please come angq see wh.at the
Assamese people, men women and
children, young and old, are doing in
the face of such a catastrophe. Thou-
sands of school children and college
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students left their gtudies, making
accomodation for the illfated eva-
cuees of NEFA hills and Tezpur in
their schools ang colleges, preparing
and cooking fooq for them, looking
after their comforts and collecting
public donations in cash and kind
for these evacuees. Thousands of
jawans were passing through our
villages and towns of Assam. Every-
where, the Assamese people offered
them, tea, oranges, banana and other
fruits, showing the utmost courtesy
to our jawans.

I have a lot to speak against the
Border Road Directorate, ie, the
Tusker Project but, as there is an
inquiry pending, I withhold all my
complaints against this organisation.
All the same, I must say a few words
about the Central Defence and State
Intelligence Services. The unexpec-
ted fall of She-la pass and Bomdila
showed that everything was not well
in the Intelligence Department.
There is a big spy ring working ac-
ross the border. Our Intelligence
must be gearded up according to our
requirement, because quite a large
number of anti-social elements are
working in the border to undermine
the confidence of our people in the
Central Government Civil admi-
nistration and national leaders. So,
we must ever be vigilant and we
must gear u